1949

1304 hrs,

ADVOCATES (AMENDMENT)
BILL.* 1968
The Minister of State in the Min-
istry of Law - (Shri C. R, Pattabhi
Raman): I beg to move for leave to
introduce a Bill further to amend the
Advocates Act, 1961,

Mr. Speaker: The question is:

“That leave be granted to in-
troduce a Bill further to amend
the Advocates Act, 1961.”

The motion was adopted.

Shri C. R. Pattabhi Raman: I intro-
duce the Bill.

13.04% hrs,
RE. ° RECALLING OF EXPELLED
MEMBERS—contd.

=t woorw fag (F3d7) - mow
fadzs g, maq wgem . faT g
gt F1 are fawem wr g, I
AT A gwT A qg ATON & T
Z, a9 € 9% qa@ {0 gAn weqe
7 grar g, v fem sh AR d E ¥
ATAr ZAT FEEHE AR FT AT AT )
# gt 31 § 5 ma 31 AW w7
gifos qa faar Ja

Shrj Surendranath Dwivedy (Ken-
drapara): 1 would request you to
give permission, because, we are now
discussing an important motion, and
it woulg not look nice when they
have to remain outside. It is the de-
sire of the entire House; I request you
to let them in.

Mr. Speaker: 1 have no objection
and there is nothing that I have to
stand upon as a matter of prestige.
But the Members of the Opposition
should also advise their followers that
they should not behave in that man-
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ner. How many times had I to ask
them not to do that but to sit down
again and again Is it required that
the Speaker should go on repeating
five, six, seven or eight times that a
Member shoull sit down?

Shri U. M. Trivedi (Mandsaur): I
also tried my best but unfortunately
some Members had walked out, It was-
not fair on their part. But still I re-
quest you to revoke your decision.

st geroite fag (3aT) : W #
B199 ¥ W% HI & a7 Sas! " fzar
AT |
Shri Surendranath Dwivedy: The
leader of the party has stated that
he does not approve of the action, and
he wanted to prevent him, but he
walked out, and he could not be pre-
vented. I would reguest you to re-
consider it.
Mr. Speaker: I have no objection.

13.06 hrs.

MOTION OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS

Mr, Speaker: Shri H N. Mukerjee.

Shri Vasudevan Nair (Ambalapu-
zha): It is but fair that the Prime
Minister also is present in the House
when the motion of no-confidence is
taken up.

Mr. Speaker: 1 hope they have
taken notice of it. She will come.

Shri HA N. Mukerjee
Central): I beg to move:

(Calcutta—

“That this House expresses its
want of confidence in the Coun-
ci]l of Ministers.”

Mr. Speaker, Sir, this is on our
part a last resort step, but never be-
fore since Independence has Govern-
ment so deserved from Parliament
the order of the boot. Its record of

‘Pubigleci_in Gazette of India Extraordinary, Part II, Section 2,

dated 1-8-66.
1076 (Ai) LSD—§.
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infamy has truly exhausted the peo-
ple's patience and we hear cries of
anguish from all parts of the country
and from all sections of our popula-
tion, workers and Government em-
ployees and students and others, and
by this motion we ask Parliament to
do its duty.

It is significant also that exactly on
the eve of this no-confidence motion,
the Government hag come forward
with legislation which we were coun-
strained to have to oppose even at
the introduction stage, because that
kind of legislation is the blackest
possible which any Government which
pretends to democracy could put for-
ward in this House.

Devaluation and other recent go-
ings-on of Government have indeed
been the last straw on the camel's
back as far as our people are con-
cerned. They represent the biggasi
betrayal up to date of India's inte-
rest and even more of India’s self-
respect ang dignity. This country
which carries the load of the centuries
could have borne much, but it cannot
bear the affront to its honour and the
sell-out of our economic independ-
ence. I remember an hon. Meaiber
on the other side having said that
we are too many and just eannot
be sold out. He is right, but the
point is, when the sell-out is attempt-
ed in the interests of a clique that
fattans on the backing of predatory
international capital and its collabo-
rators in India, Parliament must be
stern and do its duty and punish
the culprits.

The sordid story of how devalua-
tion was decided upon will perhaps
never be told but the indications of
what had taken place are dirty
enough. The humiliating dependence
of those who have been pitchfcrked
into policy-making positions in this
country and cunningly condescending
to American guidance was patheli-
cally underlined on that black
Sunday in June when in betrayal of
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every decent canon of political con-
duct, devaluation was announced.
Perhaps two or three individuals in
the Cabinet, non-descripts in the
Congress Party, with little expertise
and less political understanding, who
had no right to commit the country
as they obviously did during their
trips to Deollarland, 'had taken the
initiative in this process of craven
surrender, but they seem to be very
much on the right side of the Prime
Minister and the whole uneasily
asso:ted lot of them are responsible
for this perfidious stab in the back
of Indian economy ang Indian inde-
pendence and the primacy of Pa.lia-
ment. They are unworthy and unfit
to govern the country and in all con-
science they should get out.

How can Parliament ever forget
the sequence of certain things which
took place? Repeatedly durinz the
last three month-long budget session,
the Finance Minister and the Flann-
ing Minister asserted that the Gov-
ernment was not going to devalue the
rupee. On the 17th February, the
Planning Minister—I do not &ee
him—

Shrimati Renu Chakravartty (Bar-
rackpore): Where is he? Why is he
not present?

Shri H., N, Mukerjee: This kind of
thing happens too often; this is just
one of the so many pinpricks they
give. On 1Tth February, the Planning
Minister in stentorian tones saia:

“The Union Government does
not propose to devalue the rupee,
speculation in the foreign press
notwithstanding. There is mno
question of devaluing the rupee
so far as the Government is con-
cerned.”

The Finance Minister piped in to the
same effect from time to time, Shri
Asoka Mehta, who takes the cake im
all this business, declared on his way
to the United States that he would
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refuse, the brave man that he was,
to discuss devaluation abroad. And
‘then, a mere three weeks after Par-
liument was conveniently bundled off,
the Government comes forward steal-
thily like a thief in the night to an-
nounce devaluation. It took the coun-
try’s breath away—the matter and
the manner of the decision. Thiz Gov-
ernment has not hesitated to treat
Parliament to deliberate and syste-
matic falsehoods persistently purvey-
ed over a period of time, The irony
of it is that while many of us on this
side are charged repeatedly with
having no genuine respect for parlia-
mentary proprieties, Government
poses as the paragon of parliamentary
virtue. This House has recently had
occasion to punish some of us and
suspend them from the service of the
House on account of their resistance
to the self-confessed tricks that Gov-
ernment hag planned to play on all
of us. This is a queer world; or else,
this kind of thing would not have
happened. This House, I say in all
seriousness, will be guilty of strain-
ing at a gnat and swallowing a camel
if opposition members continue to be
penalised, when Government's con-
tumely and contempt of Parliament
is condoned. It is terrible to hear
also—I wish Government comes for-
ward with a decisive repudiation—
that while Parliament was kept in
-the dark altogether, several interested
parties in India and abroad have
‘been given prior intimation regard-
ing the devaluation decision, ] know
this" Government will try to cover up
the traces of its erime, but it should
be common knowledge here in this
House that the decision to force India
down to her knees had been made by
the cloak and dagger aid-givers of
Americg long ago. The so-called Bell
Mission, led by a man whom a know-
ledgeable ex-Cabinet Minister is said
to have describeg as not good enough
to be a Deputy Secretary in this coun-
try, had reported at the end of 1964,
but was for a while given az short
shrift. Then the World Bank called
in its ally, the IMF, which put the
screw on when it got the chance to
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do so over repayment of IMF stand-
by credits. Open tricks followed and
we were ordered to put our economic
house in order, that is to say, in con-
formity with their dictates. When
our problems piled up with the Iado-
Pakistan confrontation ang the sud-
Jden death of Lal Bahadur Shastri,
who had been pgrowing into new
dimensions of understanding, they
found exactly the situation they were
waiting for, the time to apply sternly
what Eugene Black, an old World
Bank head, had called diplomacy of
economic development. In his well-

known book on the subject, he wrote:

“The relationship between eco-
nomic aid ang the secu.ity cof
western nations is indeed a direct
one. I have suggested that eco-
nomic should be the principal
means by which the West main-
tains its political and economic
dynamic in the under-developed
world.”

Now this western dynamic, this sub-
sidiary alliance which the Govern-
ment has entered into with the
United States in particular, impinges
on our economcy. Even this Govern-
ment jibbed at devaluation and
accepted the rest of the package
given to the Prime Minister during
her Uniteq States visit, the package
containing relaxation of controls,
import liberalisation ang such things,
in not so slow and searing stagcs. The
ultimatum came, as a note circulated
to Congress Members of this House
puts it, “Action on devaluation could
not be postponed as all further aid
negotiations hinged on it.” So, the
die was cast and the Finance Minis-
ter now dishes out fairy tale econo=
mics. The Prime Minister and her
more valiant colleagues made putrid
broadcasts and the country knows,
howsoever Government tries to pre-
vent its knowing, that the USA comes
in this manner to those who are or
who will be its pawns,

Are we expected in Parliament to
truckle down to the effects and impli-
cations of this stinking story? Do
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we not realise that the collapse of the
rapee—ming you, this devaluation is
only the beginning of the rot and so
many other steps would follow in
the wrong direction—the collapse of
the rupee will lead, unless we are
mighty careful, to the collapse of our
economic and eventually alsp our
political independence? It is crystal
clear that this Government hLas nei-
ther character nor the capacity
to rule the country. This Govern-
ment js an accessory to a crime
against our people and this House
cannot forgive them.

While naturally the Cabinet as a
whole, led by the Prime Minister is
tarred today with the same brush,
some outstanding performers among
them are today particularly in the
dock before the people. The first to
come to my mind is the Mirister
paradoxically of Planning whose book
learning is so formidable and who has
travelley so serenely perhaps ia the
company of the Prime Minister from

No-Confidence

Dogma to Pragma—I am coining
words—who has been a protagonist
for years of massive food imports,

since he was Chairman of a food en-
quiry committee, who glibly said
sometime ago that what we needed
was a year's plan holiday, who has
before an audience of technicians in
Bombay twitted the public sector as
a sacred cow he refused to cherish—
that same public sector to which a
nearly forgotten man called Jawahar-
lal Nehry had allotted the command-
ing heights of our economy and
in an elusive moment in Moscow his
daughter repeated that phrase. But
our friend here has broached a new
philosophy, which has fluttcred even
the sedate dovecots of Yojana Bhavan,
the philosophy of foreign aid as the
prop of our plan. He has succeeded in
nearly scuttling the Fourth Plan and
he will be blessed in some quarters
for this performance. I have got
neither the time mor the inclination
o give here an inventory of his re-
cent doings, but there iz one thing
-which strikes me every time I see
him. I am sorry, I do not see him
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now. Whenever I see him it comes
to my mind, here is the man who
advised the Americans about tie
virtues of back-seat driving, that is
to say. using us Indians in the role
of Shikhandi; here is the man who so
overwhelmed by a meeting of minds
m the United States perorated that
India would be opening up her womk
to foreign capital; here is the man
who had offered g torn mat to United
States capital for wiping its feet on
it before entering India almost in
the rolg of a new East India Com-
pany; he is today in the pillory and
I wonder if the country, if not Par-
liament, will ever forgive him,

And, what can one say of the Min-
ister of food imports. I see him
there, Sir, luckily the face which
lzunched a thousand food ships from
the United States. He waxed elo-
quent at one time, last November,—
you might have forgotten about it—
I am quoting his words:

“If we have to starve we are
prepared for that, but we won’t
go a begging.”

Despite all this—it is forgotten al-
together, erased from everybody's
memory in the Cabinet—he went
on to speak about a national
food plan with systematic pro-
curement and distribution of food-
grains, when he began his somer-
saults, that have not ended yet and
his assumption of shortfall has arisen
from two to eight million. then to
twelve million tonnes, which his Ame-
rica counterpart, with whom he has
hob-nobbed recently in the country,
now says is eighteen million tonnes.
In an essay which he has sent us
free—] reag it with interest—on de-
valuation, he writes on page 14—1I
am quoting his words:

“The goal in the relative long
run is self-reliance; the goal in
the immediate present is survi-
val."

Here is a Food Minister who in No-
vember was talking about 3 plan of
self-reliance, something like a new
Swoadeshi movement which we bhave
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been all asking for in this country;
here is a man who only a few months
ago writes in his own bhoolk—which
he sends us gratis, withoui having to
pay a paisa for it—that the goal in
the immediate present is survival. We
have to survive, that is what Le says.
We have been brought down to this
pass. Who in the country is respon-
sible for this, but the Government of
this land? How can the Government
get away from its responsibility? Is
it a joke governing a country like
India and saying all kinds of things
from time to time? That is exactly
what is going on. There is no reason,
he says, why indigenously produced
goods should go up in prices 2t all.
He does not know. Meanwhile he
recommends, what he cails, the
mighty task of refashioning India's
economic structure; refashioning, in-
deed, for his aim is to alter the pat-
tern of Indian economy and to yoke
it to the chariots of American free
booters who are now asking for their
pound of flesh by way of payment in
dollars. Since his Prime  Minister
doeg not either know or care, Parlia-
ment shqulg tell Shri Subramaniam
that the alternative is not that of star-
vation or mammoth PL. 480 imports
but lirited imports to be paid for and
strict implementation of accepter poli-
cies like the intensifiey procurement,
social control on foodgrains trade, land
reforms and greater incentive to the
tiller of the soil, stern action against
hoarders and profiteers, nationalisa-
tion for rice mills and such things.
The Food Minister is, of course, pur-
suing a policy of tie-up with the
United States, and our best econo-
mists fear the existence of an Ameri-
can vested interest in Shri Subrama-
niam’s plaintive yet slyly purposeful
exagegeration. What can one say.
He bears the name of a God of war,
but when I think of him “Subrama-
niam, thy name is subservience; that
is the point to which you have
brought. this country”.
Ap hon., Member: Kartikeya.

Shri H. N. Mukerjee: [ see my friend,
the Finance Minister, straying into
Congress from hi; accustomed forensic
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and financial haunts rather like a man
who carries the big drum which ano- .
ther fellow beats. He, naturally, has
not taken long to convince himself
that there is no shame in handing over
the economic management of the coun=
try to the World Bank. Politically
inconsequential, he still occupies the
centre of the stage, but in the wings
are more powerful people, bigger
fish who flourish in deep water like
my very good friend the Railway
Minister who has an eye on the elec-
tions and, therefore, preference for
the time being to keep in the wings.

And, of course, there is the Prime
Minister, sometimes slightly bewilder-
ed from the look of her but firm in
her support to new-fangled policies
and more to new-found proteges in
her Cabinet. She is welcome per-
sonally to whatever ideas she has got
and whatever company she chooses to
keep, but with that she has no busi-
ness to be the Prime Minister of this
country.

Mr. Speaker, Sir, I say this because
the Prime Minister cannot be unaware
of thé nagging pressures of those who
have openly made their aid, whose
extent is doubtful and whose quality
is worse as it is contingent op so-call-
ed monetary reforms. She obviously
does not see the irony of a situation
where devaluation of the rupee haa
been effected not to defend cur eco-
nomic frame by substituting trade for
aid but specifically and clearly for
securing even more aid in order to
be added up te the load which our
descendants in succeeding generations
would have to carry. Her Govern-
ment has neither the conviction nor
talent needed to nationalise banking
and the export-import trade. two steps
which could have rendered devalua-
tion unthinkable. They are incapable
of taking firm measures to discipline
the national economy on account of
dependance on vested interests and
not on the masses. They have ol the
faith and the purposefulness needed
to bring about higher production and
equitable distribution through effec-
tive steps towards socialisation of tho
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'basic means of production and a poiicy
control of the distribution machinery.
They have neither the inclination nor
the equipment which is mneeded to
prevent prices spiralling wunder the
manipulation of big business at whose
mercy it has placed the economy. It
can only be refrigerated elegance, in
which the Prime Minister lives, moves
#nd has her being, that iz perhaps
responsible for such glib statements
as “the rise in prices since devalua-
tion has been hardly noticeable”. Her
Minister of Commerce—is he here—
whose report for 1965-66 had explain-
ed how devaluation would not boost
Indian exports found himself in hot-
waters the other day over the issue
of rise in prices even of wvegetables,
edible oils, pulses, medicines, matches,
tobaceo and all sorts of thirgs that
everybody use. A post devaluaticn
survey reported the rise to have been
between 15 and 30 per cent in seven
-weeks. The Reserve Bank is slated
to have pitched on the figure of 7 per
cent as the rise in wholesale prices in
that period and I saw Congress news=
papers like the Amritg Bazar Patrike
of Calcutta of yesterday screeching,
very rightly, about the prices reach-
ing dizzy heights. Of course, there
has been set up, under the auspices of
our good friends in Governmiert, a
super-market, to be followed eise-
where by prototypes, where cars
congregate and the prosperous make
their purchases, combining economy
with excitement. This is a devil of a
joke, but T guess the Prime Minister
and her flock do not see it.

The Prime Minister, of courss, is
her father’s daughter. That i3, how=
ever, a meagre point of geneology
hardly worthy of any special signifi-
cance. But one cannot help reca’ling
that even ip his twilight days, when
perhaps he was doing certain things
under pressure which he would nct
normally have done, Jawaharlai Nehru
never swallowed certain things. He
could rouse himself to agbrogate the
VOA Agreement gnce its implications
in terms of the nation's honour and
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independence were explained. It is
ridiculous, of course, to expect any-

‘thing of the same soft from the pre-

sent Prim= Minister. After all, a; the
Information and Broadcasting Minis-
ter, she permitted, so everybody says,
a sort of modified VOA Agreement by
the backdoor, by authorising the
Amenecan Peace Corps memberg to set
up and work transmitters in our
countrysice. Perhaps she has solved
the daughier’s dilemma, but she can-
not ride rough-shod over things. She
cannot get away with reversing basic
policies and putting the nationaj eco-
nomy out of gear. Her entourage, so
largely composeq of political upstarts
and slimy bureaucrats, hand in glove
with Indian and foreign money bags,
may flatter her in a sort of smug
vanity, bu: it is unworthy of her not
to realise such obvious things as that
devaluation, or the notorious fertilizer
deal. or limitless food imports are not
only wrong in themselves but, being
alro fundamentally linked, are caus-
ing an erosion of our independence,
our dignity and our political morality.

This is seen in such things as Jov-
ernment’s acceptance of the Indo-
American Foundation, which is barely
concealed ettack on the inteliectual
angd patriotic intelligence of Indwan
education and an invitation for CIA
agents, about whom Shri Chagla ought
to be familiar with, to penetrat2 our
arademic and political life under the
grab of education and research. Even
mere egregiously it has been secn in
our country’s official attitude on the
issue of Viet Nam, which overshadows
avery other issue in the world today.
For quite some time the Prime Minis-
ter and all else in authority tried to
keep mum over the issue, not daring
tc irritate our wonderful aid+pgivers.
Then, with her proposals, or ideals, or
suggestions, whatever you may call
it, about peace in Viet Nam the Prime
Minister opened her mouth, only
however to discover during ner pere-
grinations abroad that she had put
her foot intc it.
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So, let there be no mistake about
it, there is going op for years now in
Viet Nam a horror war, launched in
deflance of every cherished principle
of international conduct and even of
humanity by the Pentagon. Their
owners, the American people them-
stives have raised their voice against
it. There have been giant demonstra-
tions, massive indictment by intellec-
tuals and others and even self-immo-
lation in protest by white Americans.
All bonour to them. Ewen before the
ciiminal bombing of Hanoi and Haip-
hong, and more recently of demili-
tarized zone between North and Scuth
Viet Nam, which India as Chairman
of the International Control Commis-
sion is supposed to safeguard, Bertr-
and Russel, one of the greatest men
in the world today, was so moved by
United State’s enormity that he made
& hroadcast in May to the American
soldiers fighting in Viet Nam, asking
them to give up the job and go back
home. He also proposed a tribunal of
Nobel Prize winners like himgelf and
others, eminent and most distinguish-
ed in the world, trying those who
were responsible for, what he calls,
American war cTimes in Viet Nam.
I would like to read to you part of
the broadcast made by DBertrand
Russel, which is very relevant, about
which most of us in this country do
not seem to be aware of. He says in
an early part of his speech—I am
quoting his words:—

“Wher. the United States first
btegan to intervene militarily in
South Viet Nam, the pretence was
made that the United States is
merely helping a Government in
Saigon put down subversion from
outside. But you American soldi-
ers have geen for yourself what
kind of governments have existed
in Saigon. They are brutal, cor-
rupt, dictatorial and completely
despised by the people. Why is it
that these governments have been
able to continue, one after ano-
ther, in Saigon, despite lhe fact
that the students, the women, the
villagers, everyone, risks life it-
8elf to overthrow them? The so0le
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answer is that the United States
is using its enormous military
force to impose on the peuple of
Viet Nam puppet governments
which do not represent them....”

Then he talks about horrors which are
being practised.
1 am. quoting his words again:

“The U.S. rulers have buiit an
economic empire which is being
resisted from the Dominican Re-
public to the Congo, and especially
in Viet Nam. Could you imagine
yourselves voting for Cao Ky? If
a foreign power opccupied the
United Stateg to steal American
resources for itself and if a traitor
government were established by
force, would you feel it was your
government? Worse than this,
because the Vietnamese people
are so determined and show such
fantastic heroism that the greatest
military power hag found it im-
possible to conquer them. You
American soldiers are trained to
use every moderp, weapon of war.
Your air force is flying 650 sorties
a week in the North.”

—this was in May—

“and the tonnages used in the
South are higher than those used
during the Second World War or
the Korean War.”

This is what Bertrand Russel says:

“You are using napalm, which
burns everything it touches. ¥ou
are using phosphrous, which eats
like an acid into those who are
in its path.

You are ustng- fragmentation
bombs and lazy dogs, which cut
up in pieces and lacerate women
and children in the villages hit
without discrimination. You are
using poison chemicals which
cause blindness, affect the nervous
system angd paralyse. You are
using poison gases which are list-
ed in army manuals of world wars
as poisons, and other gases which
are so deadly that even soldiers
with gas masks have been killed
by their own gas.”
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1 could quote so much more but I
have ngt the time, But the point is
that the Americans have been using
the worse possible weapons against
Asians and they have always used it
only against the Asians—the atom
bomb against Japan, the germ war-
fare in Korea and now in Viet Nam
germ warfare which was not so effec-
tive in the sub-arctic conditions of
Korea but which in 'Viet Nam ip the
sub-tropical conditions are particular-
ly powerful. You may not believe
these, but these are statements which
have never been rebutted. The
Gandhi Peace Foundation, to which
sometimes ¥ have the honour, with
my friend, Professor Ranga, to be in-
vited, has prepared a document list-
ing the atrocities which are reportedly
being committed by the Americans in
Viet Nam. Of course, from other
sources we can get the information.
American journalists, Australian jour-
mnalists have given reports which have
percolated into a Secfion of our press.

What is happening and why is all
this happening to a small country like
South Viet Nam with a population of
14 million, less than one-thirtieth of
the population of this country? The
cost of United States in South Viet
Nam in 1965-66 was 13,000 million
dollars. They have got 270,000 Ame-
rican soldiers there. They are saying:
we shall send 400,000. If they send
400,000 the cost would be 21,000 million
dollars, which is a great deal more
than the total gross national product
of this country, spent in one single
year by the Americans in order to
crush the freedom instict of the Viet-
namese people. This is the kind of
thing which is happening.

I remember the occasion when the
House was unanimous, when the use
of napalm bomb by the Americans
came into the picture, except for a
fringe which looks upon India as hav-
ing a boundary on the Mekong river
or somewhere, the entire House was
unanimous in indignation against this
kind ef thing which has been taking
place it Viet Nam. The TUnited
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States' imperialists have challenged
the world to question its divine right
of intervention. What is the reaction
of our Governmert, 'a Government
which is responsible as Chairman of
the International Control Commission,
to report to the world at least as to
what exactly is happening in that part
of the world? I remember, the Prime
Minister on the 30th of June made a
speech in Bombay, expressing her con-
cern over United States' bombing,
which was now being extended to
Haiphong and Hanoi.

At Calicut she made a statement on
the 2nd July giving an impression
that perhaps she should not get in-
volved foo directly in this dirty busi-
ness. Then something happened ard
the mystery needs to be explained.
On the Tth July she made certain pro-
posals. She suggested a meeting of
the Geneva Conference unconditional-
ly, not having consulted anybody who
mattered. Then she said on July 16
in Moscow, “Solution only within the
framework of the Geneva Confer-
ence of 1954”. In Parliament she said,
“Convene a Geneva type conference”.

She goes on making all kinds of
statements, but in the beginning on
the Tth July she sullied the face of
India by making a proposal withou!
carefu] thought. She went to all
kinds of countries, like the UAR,
Yugoslavia and the Soviet Union, and
nowhere, in no country, did she get
the slightest support because they
thought that it was trying to produce
something like an alibi for the Ameri-
cans; except Britain which is always
holding the baby for America when-
ever America wishes her to do so, no
other country came forward to sup-
port her.

Why did she make this kind of a
proposition without eareful thought?
Somebody called it “kindergarten dip-
lomacy”. Who were the advisers who
told her to do this kind of a thing?
Why plunge in the waters whose
depths you do not understand? Why
not take a moral stand which you
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have taken all the time without getl-
ting yourself in difficulty as Chair-
man of the International Control Com-
mussion? Why could you not say cer-
tain things which could have been
sald without any kind of difficulty?
Is it all because the new projects loan
is a gort of a Damocles’ Sword harg-
mg over our head and the United
States is revelling in a puppet show
to which our foreign policy seems to
be reduced?

Not long ago when the hush-hush
negotiations with Washington were
going on, the Prime Minister made
the surprising statement which in
effect implied that it was not possible
in today's circumstances to ask the
Americans to withdraw from Vietnam.
She spoke in America about the Presi-
dent being a man of peace whom she
admilred greatly because of his pur-
suit of peace at a time when all these
enormities and barbarities were tak-
ing place. In Moscow she pleaded for
a lenient treatment of American pilots
who had gone over in defiance of
every canon of international law to
bomb Hanoi and Haiphong, but she
did not plead with President Johnson,
at least not to the knowledge of any-
body, in regard to the stoppage of the
brutalities which have been accumu-
latgd for so many years now in this
part of the world.

We have travelled a long way from
positions built up over 17 long years,
that of standing firmly and uncompro-
misingly by the victims of imperialist
aggression. That reminds me that
‘imperialist' is now a word which the
Prime Minister sought to define or
rather leave undefined in a very, very
different way from what she had
learnt in the bag old days when her
father wrote letters on world affairs
10 his" daughter.

The Prime Minister should know
that expression of platonic regret
coupled with what is virtually acquie-
scence in United States barbarity in
Vietnam falls entirely short of the
-‘country’s  expectation and blackens
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Indiaf image everywhere. The
Prime Minister should remember that
we should think of our fellow suffer-
ers in countries who have fought
sgainst imperialism and who pow dis-
cover they have to fight still for the
fulfilment of their hard-earned free-

“dom. It is a pity that it was left to

an Indian employee of the Foreign
Office to be the first diplomat from
the non-aligned world to propagate
the Washington lie that South Vietnam
was a sovereign and independent
country and, further, that United
States, bombing of Hanoi and Hai-
phong should induce North Vietnam
to agree to negotiations. This was our
man, our Consul General in South
Vietnam. When the Prime Minister
was asked about it in a press confer-
ence, she hum-hummed and haw-
hawed, hesitated, almost quibbled;
then, of course, she had to say some=
thing. I want to know: Has he been
recalled? He seems to have come
back. Why has he not yet sacked?
How long are we going to tolerate
such pseudo-fashionable riffraff func-
tioning as our diplomatic representa-
tives in very sensitive areas and al-
ways queering the pitch for Indian
diplomacy to function?

Let the House warn the Prime Mini-
ster. She never even wishpers the
name of the South Vietnam Liberation
Front as a factor in the situation. She
hardly ever names who is the aggres-
sor in Vietnam. who is the foreign
presence in Vietnam. She has not yet
commented officially, nor her Govern-
ment—Shri Swaran Singh or anybody
—on the World Court judgement
which is scandalous in regard to the
case of South West Africa. The more
Government moves away from our best
traditions, from conviction and ideal-
ism and the strength that it gives, to
the present degeneration of make-shif*
pragmatism and double-talk, we would
be going from one clarification to an-
other, from one deceipt to another and,
not too distantly, from drift to disaster.

In regard to Vietnam I have heard
my people’s voice, not in the corridorg
of perverted power in New Delhi, but
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in Calcutta'’s streets that have echoed
recently to the call of our poets angu-
ished by US atrocities in Vietnam and
yet elevated by Vietnam's heroism.

¢ Jeraz wfaow faaaais, fauaam
EJTEHAIMT A 0F 717, favaaiy,
faagam,
AT A8, WTRTL 79, fagam, '
fasgmm 1"

(Unceaselessly our fight for
freedom, Vietnam Vietnam; It is
another name for freedom, Viet-
nam, Vietnam; Your name and
my name is Vietnam, Vietnam)
(Laughter).

That is why white men in America are
burning themselves to death in pro-
test against that barbarity, You
may laugh. You may not have
the sense; some people do not have the
sense to understand why white men
in America are burning themselves to
death protesting against the enormity
of the conduct of their own rulers.
We do not have to think in that way,
but our rulers do not even have the
desire to say something which would
have been morally acceptable to this
country and to the world.

I know I cannot call back this gov-
ernment to sense and sensibility; I can~
not call back this Congress Party to
sense and sensibility. I know that in
the mistaken hope that by playing
up the danger from Communism India
can get massive US aid on Marshall
Plan scale, the Prime JMinister has
stressed that the conflict with China is
ideological, an approach which her
father had scrupulously avoided. She
has even talked about the containment
of China and of Communism. I have
heard that at the Pentagon entrance
there is a bust of a former American
Defence Secretary, Forrestal, who was
s0 . bent on containing Communism that
he went off his mind.

The Government has launched, as a
harrowing half-year has just concluded
testifying, a massive attack against the
people everywhere. In the UP where
the Congress writ ran and will never
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run in the future, in West Bengal, in
Kerala and elsewhere the voice of the
people has been heard. People will
fight back the dire consequences of
devaluation on the life of the toiling
masses. At the last Indian Labour
Conference the working class has given
notice to the Minister of Labour.

This growing surrender to the Unit-
ed States was invariably accompanied
in every country, where this has occur-
red, by utter suppression of democracy.
That is why we have got the latest un-
lawful activities’ Ordinance now to be
turned into law ostensibly directed
against secessionist activities. It is an
evil omen angd a child of devaluation.
I find in it the definition of ‘unlawful
activity’ including a sweeping clause—
Shri Nanda should listen—regarding
activities intended to overthrow the
lawful government. He is sitting next
to a jurist; he is supposed o be a
jurist. Th2 intentiong of the Opposi-
tion are to be punished. The police
state mentality is growing but the peo-
ple cannot just give in.

Jobs have to be done but the Gov-
ernment does not do them. The Cong-
ress is having a fight. I do not know
how the Congress is carrying on its
fight, but in a dogfight every dog gets-
beaten. Please remember that. Look
after the hundred crores of rupees of
foreign exchange secreted, that Shri
Khadilkar talked about. As a member
of the Santhanam Committee he ought
to know about it. Make sure that the
ministers at least turn over their
foreign-exchange assets to Shri Sachin-
dra Chaudhuri. Stop all talks about
wage freeze ang the like. Link dear-
ness allowance to wages. You did not
funk when allowing big money to have
a bounty of bonus shares and so many
other things. Come forward, Mr. Fin-
ance Minister, to catch the tax thieves
and others who have put it in the C. B.
Gupta Rs. 65 lakhs Fund or something.
This is black money all the time. Find
out the sources and punish them. Do
not come and put yp a sombre face
and tell us that you are doing all that
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you possible can. Go and do it, catch
the thieves who are operating all over
your Congress territory.

Above all, remember what one of
your Members said in the last session:
Don't make India another Brazil. He
asked: Are we to be another Brazil
or are we to be India? This was said
by a Congress M. P. in the last session.
Let us be India; let us have new
Swadeshi movement; let us have self-
reliance—not in the mad way in which
Government is opening the flood gates
to imports. One order of the 21st June
made a staggering list of 59 industries
where imports have been relaxed. Of
course, let us remember a thing like
what Dr. C. V. Raman has said: We
stand on our own legs and let us be
fearlessly independent. If we have
time, let us remember Mahatma
Gandhi: Ahimsa was a method; non-
violence was a means, method and an
instrument of action but the spirit was
Abhaya, fearlessness—shed all fear. I
see people laughing; I know none of
them wag visible and none of them
participated in the national move-
ment, ... (Interruption).

Shri Prabhat Kar (Hooghly): Most
of them, thise maharajas and lawyers,

never participated in the mnational
movement, They will not appreci-
atc this.

Shri H. N, Mukerjee: I know how
Gandhi and Nehru are being laughed
at by the people. I know how memo-
rials of these great men are being
scuttied by those who are in position
of power and affluence in this country.
I ask you to recall the message of
Gandhi; Abhaya, more than Ahimsa,
fearlessness; fearlessly proceed with
your duty. I know it is a ery in wild-
erness when ] see the kind of audience
that is before me. This Government
is inefficient, insensitive and corrupt.
It has no moral right to stay in office
a day longer in spite of its majority
in this House.

Let us act once in a moral manner.
Let us show to the world the strength
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and the reality of the kind of a feeling
which is there all over the country.
This Government has forfeited the
confidence of the people.

Mr, Speaker: Motion moved:

“That this House expresses its
want of confidence in the Council
of Ministers."”

Now, about the time-limit of spee-
ches, the ordinary Members may have
15 minutes and the spokesmepn of the
groups may have 20 to 30 minutes.
Shri Harish Chandra Mathur.

Shri Harish Chandra Mathur
(Jalore): Mr. Speaker, Sir, if you just
take away the fury, the storm and the
noise of my hon. friend's speech, you
will see what is left and what it boils
down to. I do not propose to deal
with this sabre-rattling, this rattling
of the exploded guns. When he was
at his best, when he was at the climax,
I was wondering whether he was mov-
ing a No-Confidence Motion against
this Government or the American
Government. (Interruption) I
have no objection to his strong feelings
against the U.S. Government. 1 al-
ways see him at his best. When he
was at hiz best, he was all the time
pre-occupieq with what is happening
in U.S.A. and Vietnam,

13.54 hrs,
[Mr. DepUTY-SPEAKER in the Chairl

Mr. Deputy-Speaker, Sir, the Gov-
ernment and the leadership of the
Party has left nobody in doubt re-
garding our attitude on the happenings

in Vietnam. We, of course, s the
Chairman of the I.C.C. have got to
exercise certain restraint. The Prime

Minister cannot be expecteq to speak
the same thing as my esteemed friend
Prof, Mukerjez can or as I could
Let him understang that this House
has gccepted more than once—we have
stated it clearly gnd unequivocally—
that the solution to the Vietnam pro-
blem does not lie through the mili-
tary aggression or through the mili-
tary activities and that it lies only
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through negotiation, that it is a poli-
tical problem which wil] have to be
solveq thay way. Nobody denies that.
This House has accepteq that it lies
within the framework of the Geneva
Agreement gnd that exactly is the
position which the Government has
taken all thre time.

While the No-Confidence Motion in
-the real sense does not make very
much sense, because there is not that
purpose, there is not that agreed pro-
gramme, there is not that agreed
solution, still in spite of all this 1
do not want to take the Motion of
No-Confidenee lightly. I want to take
it really very seriously. The country
is faced with a grave situation =nd
it demands of us all, whether sitting
on this side or on that side, that we
have a clear and objective critical
analysis of the situation which is in-
taining in the country, the problems
which we have to face, the program-
mes which we have to draw up with
a clear vision and which have got to
be executed with vigour and effecti-
veness. Therefore, I do not want to
enter into all these fine professorial
phrases whichr he can gfford. But let
us, because we want to find what the
ailment js, fing out where we stand,
what are the difficulties in our econo-
mic situation, what are the gifficul-
ties in our foreignp affairs and all
that and what we have got to do
about that.

My hon, friend from the Swatantra
Party who had participated earlier in
the discussion devoted most of his
speech to the economic situation be-
cause we were discussing the econo-
mic situation. Prof. Mukerjee, in his
.earlier part of his speech, also talked
about gevaluation. Of course, they
talk at a tangent; they talk at diffe-
rent purposes—I can understand that
—but 1 do not want to make much of
that and I do not want to gain any
debating points over these people.
Let us understand what the situation
actually Is.
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My frieng says that this decision of
devaluation has been taken uynder
some duress. That is the only grave
and the main charge levelled by the
Communist Party. It can be said
that under the compulsion of certain
circumstances, we have taken the de-
cision. But whether the decision has
been taken because of certain pres-
sures from U.S.A. or from the World
Bank or from the I.M.F. whether it
is so or not, T do pot know I think
Mr. Mukerjee has certain knowledge
which he has pot imparted to the
House excepting the rhetorical phrases
which he used.

Let us examine the things criti-
cally and analytically. This problem
has been there before the country for
two weeks. We have been faced
with certain difficulties,. My friend
says that this decision has been taken
under pressure. But the Swatantra
Party’s stand is not so. According to
them. it is the last 15 years economic
mismanagement which has led to this
state of affairs. Is it really so? I
will deal with both of them while I
deal with the economic situation and
the devaluation.

Mr. Masani’s main point was that
the controls had killed enterprise and
fostered corruption, profiteering and
politica] patronage. My friend wants
control al] the fime and he wants
control through the bureaueracy which
he condemns gll the time. Let us nn-
der=tang the inHerent contradiction in
what my friend wants. My {friend
from the Communist Party wants that
there should be controls at every
stage,

Shrimatj Renu Chakravartty: Wher-
ever there are shortages, we have said,
you should have controls.

Shri Harish Chandra Mathur: You
have not said, wherever there are
shortagpes—You want controls all
along the line.

The present state of bankruptev,
according to Mr. Masani, is the result
of what had been done during the
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last 15 years in spite of the warnings
being given from time to time. 1
think, Mr. Masani will not under-
stand what I say. But possibly he
will understand the situation much
better if I give him the factual posi-
tion. I am not putting the factual
position from the governmeht record
but from what the Federation of Indian
Chambers of Commerce and Industry
says. What goes the top-body of the
industrialists angq that traders say?
In a booklet which they have circu-
lated, possibly all the Members have
got it, there is a heading, ‘“Whither
Rupee” where they have said that un-
ti] 1962 price rise was within rea-
sonable limits. So, it is not the 15
years mismanagement according to
them glso. It is only since 1962 that
things have happened in such a man-
ner that there have been such distor-
tions which have come into our eco-
nomy which are responsible for the
present-day situation. That is what
Federation says. This is what every-
body else says. What has been ihe
price rise? After all, it is very serious;
it is responsible for all the ailments
in the country. What has been the
price rise from 1951-52 to 19627 Tt was
hardly 20 per cent. 2 per cent is un-
derstandable in any developing eco-
nomy. You take any country, whe-
ther it is a developed country or 2
developing country, everywhere, in
most of the countries, the prise rise
has been not ]ess than 2 per cent a
vear and so is the case in this coun-
try. As a matter of fact, we have
passed through three Plans, The
First Plan was approved by everybody
in the House; pobody raised any ob-
jection. Even when we were dis=-
cussing the Second Plan, we alwayvs
talked about the First Plan. The
First Plan was considered to be very
good. (Interruptions).

14 hrs.

Mr. Ranga will understand tha his
objection was to the public sector pro-
jects, to the spending in the public
sector and he wanted to give a greater
fillip to Agriculture. That was the
character of the First Plan
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Shri Ranga (Chittoor): That was
my objection then. I did raise myv
voice against the First Five Year
Plan.

Shri U. M, Trivedi (Mandsaur):
The First Plan was never discussed
here.

Shri Harish Chandra Mathur: What
was the position jn 19567 ° Let me
again put it to the whole House. The
record will bear it. What was the
position in 1956 when we were at the
end of the First Five Year Plan? Our
price index was 100 at 1952-53 jevel;
in 1956 it was 92:5. It had come
down because it was a bumper year,
because it was a good agriculturai
year. A gooq agricultural year, goes
count a considerable lot in our econo-
my. The price rise, investment and
every thing went on very well upto
1962. And it is here that my friends.
more particularly my Communist
friends, have to understand as to what
happened. What happened in 19627
There was the Chinese aggression. 1n
the wake of the Chinese aggression,
according to the demang of every cne
in this House, we had to gear
up our defence and We had to spend
a much larger amount on our defencc.
On defence we were spending, say.
about Rs. 350 to 400 crores and we
haq to jump to Rs. 800 crores; it had
to go up even to Rs. 1000 crores.

Why I want to remind my Commu-
nist friends in particular js that I
want to take them a )ittle earlier, to
those days, when in the USSR tnat
great October Revolution took place.
In the wake of that great October

Revolution came the Iron Curtain
because therg were certain
Western democracies—you  may

cal] them imperialist powers or colo-
nial powers—which wanted to sabo-
tage—that is an jmportant point to my
mind—the new social order which was
rising in USSR and those people had
to shut out all the influences from
outside ang had to raise the Tron
Curtain to have their own develop-
ment, to kave their own economy.
Those imperialist powers wanted to
sabotage that social order. Exactly
the same history is being repeated
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now. Let it Dbe understood
that in 1962 the Chinese Plan
was to sabotage the democratic set
up in this country, in this part of the
region, and the planned economy
which we had undertaken and they
have willy-nilly succeeded to a little
extent in this matter.

Shri Vasudevan Nair: He 1must

know how the young socialist State
withstood it, not as we are doing it.

Shri Harish Chandra Mathur: Let
him understand why I am saying this.
Let him understand how those people
wanted to sabotage. Here was a defi-
nite, clear-cut plan by a Communist
country, whether for ideology or whe-
ther for this reason or that - reason.
But the reason was obvious and clear:
they wanted to sabotage the democra-
tic functioning of this country; they
wanted to sabotage the developmental
set up and the planned development
which we had adopted in ihis coun-
try. The who'e trouble has followed
from that. If our Communist friends
realice this, then half of the trouble
of this country would be solved.

Shri Vasudevan Nair: Are you
going to save yourself by zoing into
the lap of Americans?

Shri Harish Chandra Mathur: We
have to spend so much of amount on
defence, It is the duty of every one
of us in this country to safeguard its
security. We have, under compulsion,
to spend about Rs. 500 to GO0 crores
more a year because this aggression
from China has not ended till now.
Let us also not forget that we are
willing to ta'k to China, but China
is not willing to talk even on the
most reasonable Colombo Plan pro-
posals. And funny questions are be-
ing asked of the Ministerd, “what
are you doing”. Let them understand
that China is continuing the aggres-
gion by ocrupying our land; China is
further continuing that aggression by
egging Pakistan now. Pakistan is
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wanting to gdopt those bullying factics,
aggressive tactics and guerilla tactics.
We have got to be warned against.
Even this week it was China which
had clearly indicated that they would
support Pakistan. Support Pakistan
in what? Is it anybody's claim here
that it was India which committed ag-
gression? In such a clear manner it
is evident on the cards; by all evi-
dences it is known to every one sit-
ting in this House, but my friends
have never condemned China for tak-
ing this posture and for taking this
attitude of supporting Pakistan—now
all the materials are being supplied
to them. They were condemning’ all
the time the United States of America.
1 never heard a word about China
from Mr. Mukherjee’s voice today
when it is most topical, He was talk-
ing about America supplying arms
and ammunitions to Pakistan. Why
should he not say that China is doing
the same thing? China, which is our
neighbour, is a far greater danger
than the Americans. The whole ron-

demnation is against the United States
of America.

Shrimati Renu Chakravartty: We
do not say that all that China has
done is rightt We also do not say
that it is a much greater danger than
the United States. What is your solu-
tion? Going into the lap of Americans
in order to stop China?

Shri Harish Chandra Mathur: I
am always a game for all interruptions
and that is why I gave an opportunity
to interrupt and say something.

Is it my sister's contention that in
today’s context China is not posing &
greater danger to this country? We
can sit together and take a derision.
It is certainly posing a greater danger.
It even the right Communists cannot
see the light, then the danger is cer-
tainly greater. We have to under-
stand this.
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Shri R. S, Pandey (Guna): Both
are one. There is po distinction bet-
ween China-supporters and Russia~
supporters.

Shrj Harish Chandra Mathur: Let
us see what has happened further.
We say that we have been spending
beyond our means; we have done this
and we have done that. What have
we achieved during these 15 years?
That has got to be understood. We
have got here a Constitution. The
OConstitution tells us of certain Con-
stitutional responsibilities that are on
us. Take, for instance, Education.
What has happened in Education?
The number of children at school has
risen. I will give certain facts so that
we may be able to draw certain con-
clusions, so that they may serve for
the future debate on the very two
points which have been raised both
by the Swatantra as well as by the
Communist Party. What are the
achievements that this Government
has made during these 15 years? The
number of children at school has
risen from 23 millions in 1950-51 to

68 millions. Today 2 million teachers
are there. We talk of governmental
expenditure! The number of coliege

students has risen from 3 lakhs to 15
lakhs. Admissions to engineering
colleges have risen from 4700 to
23,000; admissions to polytechnics are
48,000. There are 12000 scientists.
Mr. Depuiy-Speaker, this is our
heaviest bill in our developmental ex-
penditure and we have yet not been
able to fulfil the Constitutional obli-
gation about which every day there
is a talk that we should have provid-
ed by now primary education for each
and every child in this country. When
we discuss matters in this House, I
do not know of any Member who has
not asked for further development,
whether it is power or irrigation or
education, whatever it is. We want
more and more of each one of these
things, because the country needs
them.

You will be amused to know that
in a very backward place in Rajas-
than, called Jalore, we had a great
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agitation last month. It was a very
great agitation, The bazar remained
closed for five days, and the whole
district was at a stand-still. And what
was the demand? The demand was
that we must have a college there this
yvear., That was the main demand of
the entire people. If we give them
a college, then we should have a big
building for it. There is no college
in the district even to this day, That
is why this agitation was there. Again,
thousands of primary schools, middle
schools, high schools and higher secon-
dary schools are demanded. People
are coming forward with donations
from their side for starting these
schools, and yet we are unable to
meet their demand; in spite of all
the co-operation which they are offer-
ing, we are unable to meet the full
demand. Every Member of Parlia-
ment wants that something more
should be done, and the Constitution
demands that something more should
be done in this matter.

So, along with defence, we have
had these developmental activities
going on. My hon. friend Shri M. R.
Masani had said that both the things
could not be dealt with together and
such a thing was impossible. His ar-
gument was that after the Chinese
aggression we should have gone ahead
only with defence and we should have
ignored development. In other words,
he said that we could not have both
at the same time.

Shri M. R, Masani (Rajkot): I had
never said so.

Shri Harish Chandra Mathar: After
all, what is the development which
we want? As a matter of fact, what
I have been quarrelling about with
the Prime Minister for the last one
week has been this; I have been tel-
ling her that we want a little addi-
tional fund for the rural water sup-
ply programme, which we have not
been able to take up so far. Again,
we want rural electrification for lift
irrigation and for agriculture purposes.
These are the demands which are be-
ing made.
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In this context, it would be just
right to point out what the achieve-
ment has been, whether this Govern-
ment is bankrupt, whether it has let
down the country or this Government
has poured everything down the drain
and so on. The fact is that the ex-
pectation of life has risen from 32 to
more than 50. (Laughter). My hon.
friends may laugh at it. But that is
the truth. During these three plans,
we have provided employment to
about 28 million people, and yet we
have an army of unemployed people.

Arguments have been advanced to
the effect that we need not have all
this heavy machinery and so on. But
what has been our achievement? Take
the case of iron ore. From a produc-
tion of 3 lakhs tons, we have gone up
to a production of above 15 million
tons now, and we are exporting it
now. Iron ore happens to be the
fourth largest item of export, and we
are getting about Rs, 78 to 50 crores
from those exports. In the case of
machine-tools, the production was
0-63 tons before, and today it is 53-97
tons. We were manufacturing 2,900

railway wagons before, but iow we |

are manufacturing 24,300. The pro-
duction of cotton cloth has gone up
from 4215 million, metres to 7445 mil-
lion metres. The production of sugar
has gone up from 11 lakhs tons to 32
lakhs tones.

Shri Kashi Ram Gupta (Alwar):
Let him compare this with :he popu-
lation rise.

Shri Harish Chandra Mathur: The
production of sugar has gone up from
11 lakhs tons to 32 lakhs tons; where-
as the population rise has been to the
extent of only 30 per cent sugar pro-
duction has increased by about 250
per cent,

An hon, Member: Only sugar.
Shri Harish Chandra Mathur: That

is also an item where my hon. friend
is talking of scarcity.
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In regard to foodstuffs, too, the
same position will hold good. The
production of foodgrains has increas-
ed by 68 per cent, whereas the popu-
lation rise has been only to the extenr
of 30 or 35 per cent. The plain fact
is that our people were living at a
semi-starvation level, and those people
have now started eating a little more.
That is perfectly right, and we have got
to provide food to them. We have not
only to think of the additional muuths
than we are going to feed, but we
have also got to take into considera-
tion the fact that people will want to
eat a little more, they have been liv-
ing at & semi-starvation level for
years and now they want to eat a little
more. Even today, out of the J0 per
cent of our people who live in the
rural areas, about 15 to 20 oer cent
at the bottom are in a very uniortu-
nate and wvery miserable condition.
The next 40 per cent above that level
who were hardly getting one meal
before are now getting two square
meals a day. Nobody can deny that.
That is the reason why the demand
for food has gone up and it will go
up in the future also, and we should
be prepared for it.

Again, let us take the case [ some
small items. In the case of 7ans, the
production has gone up from 2 lakhs
to 14 lakhs, in the case of sewing
machines, from 33,000 to 3 lakhs, in
the case of radio sets from 54,000 to
5 lakhs, and in the case of automobiles
from 16,000 to about 7 lakhs. Sa,
whether it be the one field or the
other, we find that everywhere pro-
duction has been increasing.

Now, we have fallen into a vicious
circle. It is unfortunate, And wc
are faced with growing difficulties.
These difficulties had started from
1962 onwards. I hope everybody
understands what the plap behind
the 1962 Chinese aggression nas beem
It is an aggression which is being con-
tinued even till today.  After 1982,
again in 1965 we had another iggres-
sion and this was from Pakistan.
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Then, we had two bad years of

drought. We have to face all 1hese
difficulties now. '

When the question of devaluation
came—] am here to give my explana-
tion—I said that it was a great blun-
der to have agreed to devaluation, not
because I supported any of the argu-
ments advanced by the Communist
Party or the Swatantra Party but be-
cause of other reasons. There is noth-
ing which I would tell outside whe-
ther in the executive committee or at
the party meeting which 1 would not
say here. I told them; ‘I understand
that vou have taken this decision with
the best of intention; I quile agree
with you on that’, and I very much ap-
preciated the Prime Minister’s stand
in that connection. Some of us had
felt that this should not have been
done in the wake of the elections
‘because that would certainly create
trouble for us all over , the country.
And the Prime Minister's stand was
that the country was more important
than the Congress Party and its
chances of success in the elections.
“That was something which I had to
appreciate.

But my point is that there can be
differences of opinion. We have to
see whether we are in chronic diffi-
culties or we are in temporary diffi-
<culties. People say that in a deve-
loping economy, once the prices rise,
they never come down. As compar-
ed with the price index of 100 in the
base year 1951, the price index in
1956 came down to 92.5. I would sub-
mit that the prices in this country are
not governed by industrial produc-
tion at all but by agricultural produc-
tion. I would, therefore, suzgest that
we should tie our economy and tie
our thinking to food produciion. We
are facing all these difficulties ol price
rise etc. because there had bzea two
bad years of drought. If we have
bumper crops successively for twe
years. I have not the least doubt that
everybody here would forget what

be has said today, because the whole

situation wil] then change.
1076 (Ai) LSD—T.
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On the question of devaluation, as
I have already said, I told the Gov=-
ernment at the party meeting. “You
have made a blunder, it is not by im-
porting moré of consumer goods or
more for consumer industries that
you are going to help in improving
the situation’. Here, I may tell my
hon. friend that we are in an absolute-
ly free country, and we are in a free
party and we express our opinions
absolutely freely there.

As my hon. friends are aware, the
the
United Kingdom. The Prime Minis-
ter of the United Kingdom thinks
very strongly on one side, while the
Deputy Prime Minister thinks abso-
lutely on the other side. We are also
having a similar dialogue hers in our
country. Unfortunately, this being the
pre-election year, it distorts our
thinking to an extent. 1 do not know
how far it is correct, but to say that
they do not think in the same manner
in the United Kingdom is not corzect.
I have got here before me news items
regarding this matter. Iy an item
entitled “Devalue the Pound'—call te
Wilson', it was reported:

“Devaluation of sterling was
advocated by the British Deputy
Prime Minister Mr. George Brown
as a way out of the present diffi=
culty.”.

This is the position there; there also,
there is a big party. It is not that
Mr. Brown has gone out of the Gov-
ernment; it is not that he is going to
leave the party; even when >ne had
left the Government, one did not go
out of the party,

So, I would submit that there can
be honest differences of opinién on
this matter. I have a particular opi-
nion for the reasons which I nave al-
ready mentioned. According to me,
.they are perfectly legitimate reasons.
If my hon. friends say that the situa-
tion in this country has become like
this, T would only request ihem to
please see what the position is in a
well-governed country, as it is said,

I
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namely the United Kingdom. I was
really amazed to find the result of a
gallup-poll conducted, recently in the
United Kingdom. 1 do not think that
even Shri Ranga and Shri M. R.
Masani have spoken in that way, but
they have spoken so very strongly in
the United Kingdom. My hon. friends
here are a little more reasonadle pos-
sibly. The report of the gallup-pcll
is entitled ‘Britain’'s Grin'. The re-
port reads as follows:

“The outlook is matched by the
low morale of the country's lead-
ing industrialists. A gallup-poll
revealed this week the loss of faith
in Britain's economic future, in a
cross-sector of the ecaptains of in-
dustry and finance.”,

So, they have gone to that extent
there. Then, the report further goes
on to say:

“The majority of leading indus-
trialists interviewed would emi-
grate if they were younger men.”.

That is the state of affairs in ~egard to
the economy of the United Xingdom
where there are the greatest pundits
looking after everything. Let us not
distort the situation, though certainly
we are in a situation which is really
Very grave.

My friend talked about USA. It is
a big country. We are very happy
that they are prosperous. But what
is the position there also? A very
great friend of theirs, Gunner Mureal,
who is a learned professor has in his
book The Challenge to Affluence said
things which make rather unhappy
reading about the state of affairs
there also. Let me tell you frankly
that that gives me no consolation
We are more concerned with our
own affairs and what we should do.

I have given you a critical analysis

of the situation as it obtains in the.

country. There is no reason for
defeatism. These are temporary
phases which have marked it. If we
take the whole thing in a determin-
ed manner, I think the situation is all
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right. We do not have to be despon-
dent. But we will have to tackle it
in a determined manner. We will
have to think that we have pot to
make our economy dependent on, or
our future development oriented to,
on, foreign aid. We should not be
dependent on that. There is certain-
ly no substitute for independence and
one's gwn effort.t We must have a
clear vision of our objectives and
purposes. What we need is an indo-
mitable will and a programme of
determined action which must be im-
plemented effectively. We must gene-
rate our own resources,

I do not know what more time you
shall allow me. Byt I should like to
take another three or four minutes
and wind up.

Mr, Deputy-Speaker: Hg has
ready taken half an hour,

Shri Harish Chandra Mathar: I
would have liked to dwell on this
matter in greater detail. ] want to
be absolutely clear in my analysis
ang I alsp want to be constructive in
my suggestions.

Shri Kashi Ram Gupta:
seek a clarification from the hom.
Member. As regards devaluation, he
said he has got difference of opinion
with Government. May I know from.
him whether he thinks that the Gow-
ernment have takep this devaluatiom
decision only for seeking foreign aid?

al-

I would

Shri Harish Chandra Mathur: The
Treasury Benches would be in a better
position to answer that. I can only
say on the basis of the discussions we
have had.

Shri Kashi Ram Gupta: I want to
know what is the position from his.
point of view.

Shri Harish Chandra Mathur: As T
said earlier, so far as I could under-
stand, the decision has been takes
with the best of intentions ang abso-
lutely in the national interest, as the
Prime Minister has indicated and as
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has come out in our discussions all
the time. What is really more im-
portant is....

Shri Kashi Ram Gupta: What is
his point of view on this with reagrd
to foreign aid?

Shri Harish Chandra Mathar: 1
think we have to take into considera-
tion certain factors,

There has been so much said about
the public sector undertakings. My
hon. friend, Prof. Ranga is on that
Committee. I have never put myself
on any committee here, whether it is
the Estimates or any other, all these
14 years. But ] did take interest in
putting myself on the Committee on
Public Undertakings and did try to
understand and examine their work-
ing ang functioning. 1 gave it up
later on of course, but we have dis-
covered—and we are further examin-
ing it—that there are good public
undertakings and there are bad pub-
lic undertakings. We should have had
this Committee much earlier. If this
standing committee had been consti-
tuted earlier, it would have done en-
ormous good to the public sector
undertakings by our giving them
really good guidelines. It is not that
we can quote only Hindustan Machine
Tools or Pimpri. Thepe are also other
such factories.

Only the other day, I visited the
Koyali Refinery. Their griginal esti-
mate was Rs. 30 crores. We always
say that it doubles. My friend will
bear me out when I say that they took
only Rs. 2 crores, and within the other
Rs. 3 crores they are almost doubling
by expansion.

There are certain factors which
have got to be taken notice of. If
these® public sector enterprises are
properly managed, as they ought to
be, and if certain steps, which are al-
ready in the offing, are taken, they
will certainly be a great source of
revenue for the Government and they
will be deserving the commanding
position which hag been given to
them by Government,
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One of the difficuities is that under
the project aids, we had to get the
machinery, whether it is from the
USA or the USSR, and their capital
outlay is very heavy. That capital
outlay goes into the cost of produc-
tion. That has been one of the ail-
ments, To compare them from the
earlier ones would be absolutely
wrong. When we talk of steel, let
us, for instance, think of the Tatas
also. They have expanded. They
have had the same difficulty. Now
the expansion of Tatas has completely
outsripped a'l their calculations. The
same thing here also. Let us, there-
fore, not run away with the idea that
everything i wrong with public |
sector enterprises.  There is very
much to be commendeq in them.

I shall enumerate certain things
which have to be done in the wake
of devaluation. First, import of capi-
tal goods and components to be cut
down to the absolute minimum for
the reasons which I have just men-
tioned; particularly for the purpose
of machinery and tools which need
imported raw materials; it should not
be done. Except for those capital
goods which wil]l cut into our import
bill, it should not be done. Some-
thing which we are importing as
essential for our projects only for the
next two years—we should confine
our industrial growth to that. We
are producing 60 per cent of the
machinery, thanks to the proper plan-
ning which we had done, in our own
country. In the next two or three
years, our industrial growth should
be based on indigenously produced
machinery and that machinery which
we have to import only to cut into
our imports. There sghou'd be no
liberalisation of imports of raw mate-
ria's for home consumption under any
circumstnces; it should be only just
to keep the factories going.

Public sector management should
be put into perfect shape and made
dynamic. It should be given targets
after discussions and each Minister
concerned should report on the sub-
ject monthly. Heavy machinery and
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electrical equipment manufacture in
the public sector should be organised
to run on three shifts. We: should
take immediate steps for that. In
each industria] sector, the industries
concerned should be taken into con-
fidence and a production programme
drawn up on a realistic basis gnd the
progress watched by the Minister him-
self. They must be given targets for
import substitution and exports. Im-
port quotas should gradually be cut
down according to schedule.

My friend, Shri Masani, made a cry
anout ¢econtrol which I mentioned. In
ithe cement industry, we.decontrolled
completely the production and distri-
bution and what happened. The first
two months were good. Whet Shri
Somani met we the other day, he said
“You are a strong critic of decontrol.
Now that the distribution is perfect,
why not say so’? I said I would say
that -on the floor of the House. But
after the first two months. what has
happened in the last three months?
It is being sold at Rs. 18—20 per bag.
How much money has gone into the
blackmarket because of this. How
much will it distort the economy of
this country? If on one bag, Rs. 8-9
have gone into the b'ack market,
whether into the pocket of the indus-
try or into the pocket of the trader,
it is black money all the same. No-
body can deny that—even if I say
that 50 per cent of the production has
not gone into the black market. What
about this situation? This is an expe-
riment which we have tried.

When Shri Somani met me the
other day, I told him, ‘Please apply
correctives and see that thig experi-
ment is successful if we should sup-
port that'. What I say is that where
control is removed in any industry,
that sector should be given full free-
dom to organise distribution, This
meets Shri Masani's point.

Provision for heavy fisca) penalties
should be evo'ved and undue profit
moppad up through those penalties.
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There must be some provision. Small
and medium irrigation programmes in
all States should be fully implemen-
ied.. blue-prints should be got prepar-
ed. I wish the hon. Minister of Plan-
ning decides that during 1966-67 all
smal] irrigation projects should be
done. Rural electrification is there,
that should be done.

1 would just like to tell the House
that what we spend on owr conven-
tional liftirrigation would be cut by
half if we just have a pumping set.
There is another thing. If you just
give them power even at 2 annag rate,
it wil: further cut it by meore than
half. A gentleman cultivator who
has 300 acres is spending about
Rs. 25000 on his pumping sets and
diesel. With electricity, he will spend
only Rs. 10,000, This cuts into the
cost of production of foodgrains,
which is the only way how we can cut
into our cost of production of agri-
culture and have cheaper grain, be-
cause you would not like to depress
the prices unless the cost has gome
down,

Agricultural target for each district
must be fixed. The Distriet Agricul-
tural Officer and Development Officers
must be given targets. If they do not
fulfil them, their heads must roll.

Lastly, large-scale projects may be
prepared. I am not against them,
but these two years should be utilised
in preparing those plans, so that there
are no lacunae in the plans, and
immediately we have generated some
economy and our own resources, we
may be able to go ahead with it.

I venture to submit that in spite
of the elections coming on our head,
it is the duty of every one of us to
see that a proper climate is created
in this country ang legitimate and
proper steps are taken. It is pot a
party question, it-is a national ques-

~ tion which has repercussions in the

international field, and therefore it is
definitely a far greater responsihility
of the Government benches, but no
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less of the Opposition, who are as
patriotic as anybody sitting on this
side, and I do hope that a proper and
appropriate attitude will be taken.

Shri Ranga: I thought when my
hon. friend Shri Mathur stood up to
speak for the Treasury Benches as
well as the ruling party, he would
make a better show for the ruling
party as well as for ‘himself. I was
hoping that some day if and when
there comes into existence a national
government or an all-talents govern-
ment, he might possibly qualify him-
self for a place in it. His speech to-
day has disappointeq me so much that
I do pot think any one in his senses
would think of recommending his
name for such a position,

Shri Heda (Nizamabad): It might
be helpful if you do not recommend.

Shri Ranga: I was also disappoint-

ed with my hon. friend Shri Muker-

jee.
Shri Harish Chandra Mathur: Much
maore? /.

Shri Ranga: For this reason.

Shri Harish Chandra Mathur: I am
sorTy you are a disappointed man in
this world.

Shri Ranga: Because I expected him
to take such a line as would be com-
mon to all the opposition parties here,
but most unfortunately for us he has
chosen, for his own very good rea-
sons, to pursue an entirely commu-
nist line of criticism and in that way
made it so very. difficult, if not im-
possible, for those of us who do not
see eye, to eye with the general out-
look and approach of the communist
parties, both right and left, to asso-
ciate ourselves so qomp]etely as we
would have loved to with this motion
of no-confidence. It is because that
we had some fear that our communist
friends would not be able to withstand
the temptation of pursuing an entirely
partly line that we took care pot to
associate ourselves, not to join in sup-
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port of the motion to be taken up in

this House. Yet, we had s¢ much
against this Government, and we felt
sure that the country was itself see-
thing with so much disaffection and
discontent against this Government,
that we ourselves of our gwn accord
gave notice of a no-confidence mo-
tion. It is by a mere accident of
either the ballot or of the timing of
lodging the notice for this no-confi-
dence motion that in the ballot Shri
Mukerjee’s motion came first, and we
came next.

Shri H. N, Mukerjee: Don't grudge
it.

Shri Ranga: I don't. That was the
reason why he was able to have the
opportunity which he has missed to
make a common motion for the whole
of the opposition. We certainly do
not grudge his chance, although we
deprecate the manner in which he has
missed his opporunity, and we cer-
tainly have no confidence in this
Government in spite of all that my
hon. friend Shri Mathur has said.

He has invoked the fact of my
being his colleague in the Public
Undertakings Committee. And then
he went on sa:ring there is nothing
wrong, some undertakings are doing
well, some other undertakings are
doing badly; we are giving advices, it
is only a pity that our committee had
not come into existence earlier, other-
wise we would have made it much
better, and all the rest of it. He
would not tell the House or remind
the House that in spite of the fact that
more than Rs. 2,000 crores have been
sunk in these public undertakings,
what they have done is to let the

_country down into losses, into hope-

less losses; 3.6 per cent I think is the
total net profit that those concerns
which have shown any profits at all
have been able to offer to the nation;
when all of them are taken together,
they have not been able to show even
one per cent of profit, although the
nation's money has been sunk into
them tn that enormous extent
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[Shri Ranga]

My hon. friend wanted us not to
forget the achievements of this great
Ministry, of this ruling party, during
all the last 15 years. He was at pains
to quote the Merchants’ Chamber's
statistics, but what about the statistics
that have been incorporated there,
that-have been displayed only recent-
ly and distributed to us al] by the
Institute of Constitutional and Parlia-
mentary Studies of which Dr. Singhvi
is a Director? The Government them-
selves have admitted that the price
spiral has become so unmanageable
and there has been an increase of 80
per cent,

Shri Harish Chandra Mathur: I did
say.

Shri Ranga: When compared to other
countries, you find that in America
there was only a two per cent rise.

Shri Harish Chandra Mathur: My
hon, friend will understand that I
saiq that till 1962 the prices had gone
only to that extent, and it is from
1962 that there has been an increase
of 55 per cent. '

Shri Ranga: My hon. friend seems
to forget that there was what was
known as the British Government and
a war-time economy, and during that
war-time economy there was terrible
inflation, and on top of that inflation,
on top of that rise in prices, all this
rise in prices has been taking place
since the British left. What is more,
as long ago as 1959 December or 1960
January, the Swatanira Party gave
notice to this Government and a
warning to the people against the
danger of inflation spiral. We organis-
ed an anti-inflation day over the whole
of this country, The Government
did not heed our advice, our warning,
it has gone on splendidly!

My hon. friend Shri Asoka Mehta,
standing as he was at that time on
this side, then said that a certain
amount of inflation is built into every
planning. Quite right, he was justi-
fied in saying that, and he was honest
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in admitting it. I took him to task
even then when he was standing ia
the next seat, for having said that
1 said that, there 'was no need for
that kind of inflation; yet, knowingly,
consciously, this Government has
indulged in this inflation, indulgeq in
deficit planning and landed this coun-
try in the present plight in which we
find ourselves.

Can anybody who is honest and in
his senses deny this? If he denies
this, then he would be denying the
statements made by our friends them-
selves in justification of their own
devaluation. They themselves have said
that there has been an eighty per cent
increase in price and secondly, there
shoud no longer be any more inflation.
But there has been inflation they say,
and it is injurious and harmful to our
social economy. Who is responsible
for all this inflation if it is not this
Government?

Shri Harish Chandra Mathur seems
is the
monopoly of the ruling party to play
the national role, to be the champion
as wel] as the architect of whafever
is good for the nation and therefore,
they have placed national interest
before their party interests. So, on
the urgings and eloquent pleadings of
his chief, the Prime Minister, he was
good enough to resile from his own
position of opposition to devaluation
and he went te the extent of coming
here and championing whatever this
Govermnent has been doing as their
first spokesman.

Shri Harish Chandra Mathur: Do
not be unfair; I have never gone
back.

Shri Ranga: If he has championed
them today in what he has said in
such a lame fashion, what else has he
done? I leave it to him tp judge. Is .
this a national Government? Has it
got any right at all to continue “to
function in the name of the country?
Years ago, for a few years soon after
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we became free, that Government
eould lay that claim to "work for
mational interests but then very soon
it got into troubled waters and cor-
ruption, In 1948, we raised a charge-
sheet in Madras but then Pandit
Nebru did not want it to be discussed
in Parliament. He got it discussed in
ihe working committee and would
not come to any proper conclusion.
The late Desabhakta Venkatappaih
1his Government in the Madras Le-
gislature for a number of days and
exposed how the canfler of corrup-
tion was creeping into the ranks of
Ahe ministers and congress legislators.
The late Desathakta Venkatappaih
Pantulu complained to Mahatma
Gandhi a few days before his death
and Gandhiji had read out that letter
and warned the Congress people
against the corruption that was creep-
ing in. . We were remaining within
the Congress and pldying the same
role in a much better and bolder
manner than my hon. friends Shri
Hanumanthaiyva and Shri Mathur
claim to be playing now. We were
defeated at every step by Pandit
Nehru, He came to that conclusion
and forced it down the throat on the
Congress Working Committee as well
as this Parliament by* saying that
whatever complaints might be there
against a minister should be decided
upon by the chief minister ‘and any
complaint against the minister here
in the Union Government should
be decided by the Prime Minister.
That 'was the conclusion which he
reached and it came as a Tecom-
mendation made by the Santhanam
committee. "What has been the fate
of that committee and that recom-
mendation? Only the day before yes-
terday, the Vigilance Commissioner
Mr. Rn,q said that Government could
not implement it, Parliament cavilled
at it and therefore, they cannot go
forward witi it. So much s; we have
been pressing this demand before
Parliament. I think Mr. Mathur also
supported us, as well as Dr. Singhvi
and various other sections of the
House also for having an institution
©f ombudsman.
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Shri Harisp, Chandra Mathur: I
support you even now on this.

Shri Ranga: But till today my hon.
friend Mr. Nanda who has also lent
his moral support to this has not been
able to get his Cabinet to endorse it.
The President of this Republic made a
reference to it and held out hopes
that his Government was going to
give effect to it; he referred to this in
a speech he made in Madras. Yet,
we know, everyone knows what has
been happening throughout India.
There were charges against the Mysore
Chief Minister, against the Rajasthan
Chief Minister Bihar Chief Minister,

Orissa Chief Minister, Madhya Pra-

desh Chief Minister. How many
more do you want me to catalogue? °
Of course there was the man who died
in Punjab. There were charges here
against some of the Central Ministers
too. Only the day before yesterday in
the other House, the whole House
rose in revolt against the failure of
this Prime Minister as well as her
Government to take timely action in
preventing that officer from being
sent as ambassador. It was after all
that protest that they said: yes, we
are going to stop it. It is this Govern-
ment that you want us to believe as
capable of providing national leader-
ship to this country! What has hap-
ened throughout India! You may say:
well, we have small wounds and in-
juries here and there, so many of
these discontents are coming up but
we are assuaging them; but there is
nothing wrong with the body politic.
That is the burden of the song of my
helpless friend Mr. Mathur. Is it not
s0? Is it not a fact that what is
happening over the whole of India
is like carbuncles that are arising
upon a diabetic Government, diabetic
Ministry, diabetic leadership here?
(An Hon. Member: Cancer). All
these things culminated the other day
in a bandh in UP. Could it or would
it surprise anybody if one of these
days there were to be 3 bandh over
this Government from among their
own non-gazetted officers or even in=-
cluding gazetted officers. Highly paid
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pilots, ground engineers and signal-
lers and other people who are getting
thousands every month, belonging to
the Air India and IAC, they them-
selves were going on strikee Why
bave they dune so? What is happen-
ing in the cuountry? Even the INTUC
has been olliged in severa] places
to advise their workers or allow them
to go on stiike. - INTUC itself has
raised its ‘voice against the manner
#n which th2 labour has been ill-
treated in s) many of these public
undertakings and it bhas in fact ex-
pressed its fear against the expansion
of these public enterprises and
nationalisation because in the nation-
alised indurtries the workers are
being treated much worse than in the
private industries. Yet they talk about
lawlessness. )

No-Confidence

Mobody asked the Home Minister
but he promised this country that
he would resign from his position
if within two years he could not suc-
ceed in putting down corruption. Has
he succeeded? When that question
was put to him he said: I have left it
to the Prime Minister; I have placed
my resignation in his hands and if
he wants he can enforce it; I think
there has been some improvement;
we have been gble to bring about
some improvement in the administra-
tion. He still sticks to his position.
True, he is much better than many
of the ministers; true also that he has
a higher sense of integrity than many
of the ministers have been able to
display. Nevertheless what is meant
by integrity? A man should be able
to stand by his word; a man should
be able to say whether he has failed
or not, and when he has {failed he
should be prepared to throw away
his responsibility and show to the
country thar he ig a man worth his
salt. Judged on that anvil, my hon.
friend Mr. Nanda stands condemned;
the Prime Ministers one after the
other stand c(ondemned because they
had not the moral courage to ask for
the resignat'on of the minister in face

of such a gluring failure. When min-
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isters fail is this manner and give
room to an bedy and everybody to
draw the conclusion that hanging on
to :their place is more dear, precious
and sweeter to them than to stand by
their word and discharge their duties,
how can you expect the administration
to rise to the occasion and to dis-
charge their duties in an honest
manner. My hon. friends there in the
front benches, whbse status has in an
unofficial manner been raised, the
members of the Administrative Re-
forms Commission, they were good
enough to exteng their invitation to
ug and to my leader Rajaji. They
ask us to come and appear before
them and tell them what they should
do., Why was this Commission ap-
pointed? Was it to salvage the Min-
isters’ conscience or to salvage the
conscience of the Government ag a
whole? Is it because they are not
able to manage their own administra-
tion when they have appointed it?
How does it happen that they came
to be appointed a few weeks or a few
months after one of their leaders came
to be defeateq in the race for Prime

Ministership? Is there no political
consequences . . e
Shri Hanumanthaiya (Bangalore

City): This was appointed by the
preévious Prime Minister during his.
lifetime, as you know in answer to
the no-confidente motion debate. He
announced it in November.

Shri Ranga: Do I not know the
facts? The previous Prime Minister
was being rivalled by Shri Morarji
Desai. The only thing wag that there
was some kind of company manage-
ment among their own ranks and
they showed that it was a unanimous
election. Whose eyes doesg hon.
friend want to blind and blindfold?
It was a fact that there were two
rivals for the post, and only one of
them naturally could become the
Prime Minister. It was only the next
time that he had the temerity or the
moral strength to openly stand against
the candidate that was sponsored by
their Congress President and the Chief
Ministers.” I will come to it later on.
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‘This Administrative Reforms Com-
mission was appointed. What 1s it
that we have been asking all this
time? One of the reasons why the
administration has become so much
foul, such an anathema to all of us,
is the existence of permits, licences
and quotas and their party-oriented
administration. We want their admi-
nistration to be handed over to an
impartial, quasi-judicial commission
to be presided over by a Supreme
Court Judge. The Home Minister wag
agreeable to that also; seme of us
were invited for inner discussions and
yet, this Ministry was not willing
to accept that suggestion. Only the
day before yesterday, the Commis-
sion also said that something could
be done and some good effects could
be achieved if only such a sug-
gestion were implemented. But this
Government is not the one which
would implement thay suggestion. Am
I to go and place this once again
before this august Commission so that
the august Commission will have the
privilege of saying, “Oh -we have
examined the whole thing from the
left ta the right and we have dismis-
sed it as being impractical. This is a
political demand.” Let the Govern-
ment, if they have got the courage at
all, and if they are prepared to place,
as the Prime Minister goes about say-
ing, the nation's interests before party
interests, let them be prepared to go
to the people anq say, “Yes; we are
prepared to accept the suggestion and
are going to implement it. We have
appointed this committee or any other
committee to work out all the details
of the scheme and we shall implement
it They are not prepared Iy do that,
This Commission is going to make its
report in September next year. So,
they can go to the country and say,
“You come again and give once again
your franchise; put us in power for
another five years and we will go it.
We have put half 5 dozen people, in-
cluding one of the Opposition leaders
also, on that body. Theretore, put

faith in us.” That is not the leader-
ship that this country wants or can
accept,

No-Confidence
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Then, what happens to the Minis-
ters? The Prime Minister repeatedly
was ‘saying that there is need for
economy. What do they do? We
think of the time in this country any-
how of the manner in which Lord
Rama used to behave. 1 need not go
into all the details of his career but
he was a man of his word, and here
are these people, and how dy they
behave? We wanted a residence for
the Prime Minister. We had gne, and
without any consultation or sanction
of Parliament, they converted it into
a museumn by earmarking a crore of
rupees worth of national property in
a ji#Ty and that decision also was taken
arbitrarily. We were agreeable to it
because we did not wish to upset any
memories of one who was one of our
good ¢ld friends. Then, the second
Prime Minister wanted a residence;
he wanted to be humble and he ‘want-
2d to set an example to others who
wanted or why were so very fond of
palatial buildings. He went therefore
into an ordinary house that was being
given tp a leader or the Home Min-
ister. He was satisfied with the
ministerial equipment and residence.
And they spent more than a lakh of
rupees, if my information is correct,
in order to reorganise it so that Secu- .
rity arrangements, guests, reception
and all other paraphernalia &oulg be
provided for the Prime  Minister.
Then, what about the new Prime
Minister? She hag no use for it; the
rooms are all too small; the height
of guests has grown suddenly, seven
feet high, and therefore “she stuck to
‘her earlier one and she is not prepar-
ed to go into that building, and it has
to be turned into another office, and
I am told that they have been casting
their eyes on some other palace, the
Nizam's palace or whatever it is. This
is the way things are done.

She went down to Andhra the other
day, and what did the Ministers do;
who are her proteges, friends and
indeed her protectors? A building
worth not less than a lakh of rupees
has been refurnished by spending a
lakh of rupees in order to make it fit
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for these big, Prime Ministery of Wonderfu]l angq effective bundh is the

India, So many other things had been
done there. This is economy.

Only yesterday, it seems she was
saying to somebody—it was publishea
in the newspapers—that the Ministers
.come in small cars .

The Minister of State in the Minis-
Ary of Irrigation and Power (Dr, K. L.
Rao): I had the honour of accom-
panying the Pime Minister during ner
visit to Andhra Pradesh. I do not
know what exactly the hon. Member
means. There was no palatial build-
ing being built for her.

Shri Ranga: My hon. friend seems
to be too anxious to recommend him-
self 1o the new Prime Minister. I did
not say that they have built a new
house. I only said that it had to be
refurnished. Does he say that they
did not spend anything at all on that?

Dr. K, L, Rao: Nothing at all.

Shri Ranga: Here are two state-
ments. The hon. Minister says they
did not spend anything. But tne
whole of Andhra is crying aloud, ana
the papers are ful] of this news. I
do not know what my hon. friend
means. Anyway, thig is the way tney
deal with economy measures. Some
of the big cars of the Ministers nave
been given up angd they are going in
for small cars. What a grand sense
of economy! This is the Governmen
and that is why we refuse to recog-
nise it as a national government.

Then, sometime ago, the Home
Minister complained that the Opposi-
tion parties were trying to take aa-
vantage of the lawless atmosphere in
the country. Why should there be
such a lawless atmosphere in the
country? 1 tried to answer it once
before in this House during a debate
on Kerala bundh. How many bundhs
we have! How many bundhs we have
had ‘in this country! The latest of
them is the students' bundh in tHe
‘Banaras Hindu University, and a most

Government employees’ strike 1n
Uttar Pradesh. Would this Govern-
ment carry on in this manner? Would
it say to itself, in order to salvage 1s
own conscience that it would carry
on in the manner in which the British
Government carriedq on? The Portu-
guese and Bourbon Government- also
carried on in that way; the Czar
Government also carried on in that
way. Yet, you know the consequences
of those regimes. The same would
be the consequences in this country
if the Government continue to pro-
ceed in the way they do.

My hon. friend the Prime Minister
was asking the people to observe
austerity in the light of this devalua-
tion. On thig devaluation, my hon.
friend Shri Mukerjee waxed eloguent
against it. 1 am neither in favour of
devaluation nor am I opposeq to it.
But whg is responsible for this deva-
luation? All that has happened has
made devaluation absolutely inevi-
table, and my hon, friend now says:
“Oh, my admiration is for our collea-
gues for having accepted the surgeon's
knife.” But who asked them to go
round the world ignoring the laws of
health, economic health, social health,
and then bring about this cancer and
tumour upon themselves, upon the
whole society, which has made the
surgeon’s knife inevitable, to -‘come
down upon the nation as a whole? It
was this Government itself which did
it. For that we condemn it and that
condemnation my hon. friend Shri
Masani has placed before this House
in such an eloguent and effective
manner the other day.

15.00 hrs.

Now, if my hon. friend Shri Mathur
has afy quarrel with the thesis that
my hon. friend Shri Masani has plac-
ed before this House, he should have
come forward and prepared better to
answer it. Why not the Government
answer it? What iz it tHat Shri
Masani has asked for, except what
the Prime Minister and her advisers
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in the Planning Commission have
been pleading before the nafion that
tne people should live withii™ their
means, that we should cut down our
unnecessary expenditure, that we
should economise in governmental
-expenditure, that we should no
longer indulge in huge, big, gigantic
projects, which would not be able
to yield any results in the near
future and that we should give
the highest priority to agriculture,
and that we should not play with

suicidal luxuries like Bokaro and
the rest? Mr. Masani had the
sagacity to suggest all these things

here earlier; 15 months ago he warned
the country. I wish to tell my friend,
Mr. Mukerjee, that it is not because
America insisted op devaluation that
devaluation has come now. Deva-
luation was inevitable. Indeed, this
is the second phase of devaluation.

There was an earlier one, when
Jawaharla] Nehru was alive, when
Great Britain devalued the pound.

Who knows? There may be a third
and fourth one also if this junta
of Congress leaderg were to manage
themselves to be returned here once
again in a massive majority, because
they caused all these troubles.. They
wasted public funds; they wasted the
national opportunities that were given
to them.

Mr. Mathur was saying, we have
achieved so many things, so many
more schools and so on. What about
compulsory elementary education
which Gokhale had pleaded for
60 years ago, which we had sworn to
ourselves in the Constituent Assembly
to achieve within 10 years after in-
dependence i.e. by 19607 That has
gone and nobody thought of it. One
Chief Minister thought of it and he
had to pay the price by going out.
Why did the several Chief Ministers
and successive Prime Ministers also
neglect this fundamental elementary
duty? They did it because they found
it to their benefit. As a result of the
failure of the Governments here as
wel] as in the States to implement

that sacred pledge-that we had given °

to ourselves in the name of the Con-
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stitution to introduce compulsory and
free elementary education, they have
succeeded in keeping 75 per cent of
our electorate illiterate even till to-
day. Shame on them! The result is
that these illiterate people have been
enslaved to the symbol of bulls and
with the help of the bulls they have
been able to rule here. -

My friend talked about the sacred
cow. I am reminded of that glso in
the manner in which the Prime Minis-
ter hag gone round from one country
to another. In one country she said
that in Vietnam she wanted that there
should be scope for talkg and both
parties should be willing for talks.
But when she went to Soviet Russia,
under the cupolas of those Churches

"she got inspiration and she said, there

was some imperialistic power under
whose influence things are going on.
In their theatres in Russia they have
still got the devil's dance. She must
have seen some devil's dance and
said, there were some imperialistic
powers under whose influence things
are going on and so bombing should
be stopped.

My friend wants ys to condemn
America. Yes, under different circum-
stances, we might be willing. But he
seems to forget what happened in
India in 1962 when China invaded our
country. Did not Jawaharlal Nehru
send out an SOS to all the countries
all over the world saying, “please
come to our rescue”? Who came to
our rescue then? Straightway, almost
with atomic speed, America and UK
came to our Tescue. Some other
countries also helped us. Some
people say, we do not want American
small arms and armaments. Sup-
posing with the help of some of
those whom Mr. Nanda wanted to
castigate as devils incarnate and put
them in jail—I mean those who call
themselves TLeft Communists—if
China had continued their invasion
and captured the whole of West
Bengal and Assam, surely would
Jawaharlal Nehru not have himself
welcomed not only Americap arms,
but also trained American personnel
to come over here and help us?
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Shrj Shivaji Rao S, Deshmukh (Par-
bhani): No.

) 8Shri Ranga: You were all bachhas
in those days when we were fighting
for freedom. The first cry for free-
dom of India was from Hume, Wed-
er burn Sir Athur Cotton. India
need not be afraid or fight shy of
mvo}:jng and welcoming the help of
foreigners in the saered cause of pro-
tecting her territory.

Is it not shameful that even today
this Government is not prepared to
say that it would take ‘all possible
measureg to evacuate the Chinese from
our territory occupied by them? All
that the Government says is that it
would pursue peaceful methods and
only if those methods fail, they would
think of other steps. It is that kind of
doubtful sense of patrrotism that has
pervaded and is corrupting their minds
and souls that we are opposed to.
That is why we want this country to
make a change. But how can this be
done? These 370 people are not going;
they have stuck to their seats. If they
are shifted from one place, they are
quarrelling about No. 2, No. 3 and so
dn. Are these the people to make any
kind of sacrifice? Of gourse, all credit
goes to my friend Mr. Tyagi, but he is
just one amongst 65 members of this

Ministry. They are all waiting for .

another reshuffle to get in. Since
these people are not going away, we
have moved this motion in order to
educate the people in this country
and warn them gbout the failures and
incompetence of these people to pro-
vide the national leadership that is
necessary at this juncture. Would
they heed our advice? They may or
may not. We are cocksure they would
not. They have not got anything to
say in favour of themselves except
that they are not going to be defeated
and they are going to be here for
another 5 or 10 years, That is the
song their leader has been singing in
Moscow. What z shame! The British
people were saying it. Winston Chur-
chill
King made me Prime Minister to
liquidate the British Empire?” What
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Motion 1704
happened to the British Empire?
What has happened to the Congress
Party in Kerala, the same fate would
overtake them in many other States
also. It ought to overtake them.
We will do our best. ‘But if we do
not succeed, we want them to resign
here and now or at least within a
month's time so that they can gather
their dhotis and saris and go out. B
they would not doit. I wantto expose
them to the people, show how they
stick to power like leeches until the
country goes to dogs. In the name of
national crisis, the Prime Minister
appeals to the people to respond to
her call. Why should they respond to
this call coming from people who
have been repeatedly proved to have
been not honest, to have been corrupt,
to have been incompetent and unable
to stand by their own words and to
have deceived the country?  They
said that there would be no devalua-
tion at all. All the points that could
have been advanced by the opponents
of devaluation were already advanced
by the Finance Minister, the Planning
Minister and the Commerce Minister.
They said so. All these things have
gone over the winds, and they still
remain in power, they hang on to it.
1t is these people who do not deserve
to remain in power. So we want
them to go.

Then what is to happen? Immedia-
tely thereafter, as soon after as posi-
sible, we want them to go to the Pre-
sident and ask him to order general
elections, only for the Parliament
now and not for the legislative as-
semblieg in the States. It is by join-
ing these two elections that these
people have been able to get all those
people who are not considered to be
good enough for their Assemblies to
be kicked up here into the Parlia-
ment in such a facile manner. Let
them have a separate election for
Parliament, Then we can see how
many of these gentlemen would be
able to come back, Then we would
be able to show that there is a real
swing of public opinion in this coun-
try. Then, soon after that, we also
want the State Ministries also to be
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dismissed by the President and elec-
tions to be held. After these elec-
tions are held, when the parties come
back here, it would be time enough
for all of us, all the leaders of poli-
tical parties as well ag other leaders
in the country, national leaders who,
fortunately for us, are still available
even outside the ambit of political
parties, to put our heads together
and see whether we cannot possibly
have a really, truly and fully—hun-
dred per cent full-fledged—repre-
sentative national government, g
national leadership. Even supposing
these people are to come back in a
majority, they would not be able to
claim to be 3 national government
because this is a cosmopolitan coun-
try, a country of so many languages,
so many different religions, so many
social cleavages among its so many
castes and communities, and in a
country like this this system of one-
party rule is not suitable and it
would not be able to provide the ne-
cessary leadership, national leader-
ship. This is just the occasion, this
is just the period we should have a
national government, when such a
national government can be brought
into existence.

Who is to take the initiative for all
that? This ig my final poser to you
all. Someone or the other has to do
it. These people happen to be in a
majority today. Rightly or wrengly,
for their own reasons, they have cho-
sen her as the leader here in this
House. Speaking personally for my-
self, I would have no objection in hgr
continuing to be the leader. 3he is
the daughter of one with whom I
have fought so many times, so many
years, but for whom 1 had great
respect and affection. Therefore, I
am prepared to get on with her as
the leader as I have to be prepared
to get on with anyone else they may
choose. But since they happen to
have her there, let her take time by
fts forelock, let her take a decision
and let her live up to her own oft-
repeated statements that the country
is more important than the party and
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that she is prepared to serve the
country even if she has to sacrifice
her party interests, I hope she would
be able to do it. I have EOot my own
fears, put I hope God would wive
her strength of mind, strength of
character and strength of conscience
to be able to pull this country out of
this morass, in the manner in which
I have suggested by organising a
national government after the elec-
tions and having the elections as early
as possible, in the meanwhile them-
selves resigning and wearing ashes
and saffron clothes going to people
and offering their apologies for the

failures they have heaped this coun-
try with.

Shri Heda: Mr. Deputy-Speaker,
Sir, no-confidence motions have be-
come a regular feature and as Pro-
fessor Mukerjee, the mover of the
present motion says, thig is the big-
gest weapon in their possession. But
its use so often makes that weapon
lose jts edge. From that angle, this
has become a regular feature and,
therefore, the debates on these mo-
tions are as good as any other major
debates., '

Howéver, the present motion has a
certain significance. That signifi-
cance was referred to a certain ex-
tent by Professor Ranga. In the last
few months there have been ecertain
spots of discontent and unrest. He
has referred to 3 few of them—stu-
dents’ agitation, slowing down of
work to the rule moves by the IAC
personnel, various types of bandhs
in¢luding those by government em-
ployees etc, Of course, he forgot to
mention one particular move which is
very significant in the present con-
text, and that is the recent disasters
that “have happened in certain rail-
ways which gives an indication that
there is a certain hand—the Railway
Minister has enumerated it—of sabo-
teurs behind all this. So it is in this
context that the present motion was



1707 No-Confidence
[Shri Heda]
sponsored. There is one other develop-
ment which we have to remember.
Before this session gtarted the
Communist Party, both Right Wing
and Left Wing, who far the last few
years were fighting, to use the words
of Professor Mukerjee, like dogs.
came together and along with them
came the SSP. These three minor

opposition parties made 3 common
cause and I was surprised, rather
amused, when Shri Madhu Limaye

made an announcement on theip be-
half that they are working for the
non-Congress Government. I  hoped
fondly, that Shri Madhu Limaye has
revived his faith in democracy and.
probably, he would work democratic
means. But the way they organise=a
themselves and proveq their mettle
on the very first day by holding the
whole House to ransom and not al-
lowing it to function showed that thev
have got a different strategy in their
minds. Shri Mathur referred to 1962
ang referred to the real intention of
the Chinese in their aggression. He
said the Chinese intention was to up-
set our development programme and
thereby upset our economy and create
a sort of wicious circle. If you take
these two moves together you will
find that there iz a particular signifi-
cance to the present vote of no-con-
fidence motion. ’

Having saig that, Jjet me pow
come to another phrase often used by
Professor Ranga on a number of oc-
casions. In fact, in every major speach
that he has delivered in the last one
year or more he has been cham-
pioning the cause of nationg] govern-
ment. I know him so well that I can
claim, and I do not think he will
doubt it, that I know him as he knows
himself. I do not attribute any
motive to him. I do not say he is after
power. But what is it that he means?
If a2 national government of his idea,
of his concept, is to be formed, cer-
tainly he will find a place in it—there
may be nothing wrong in it. But
along with him will he like Shri
Mukerjee also to fing a place in it?
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Shri H, N, Mukerjee: I am no can-
didate.

Shri Heda: You may not be, but
if his concept is to be brought into
practice, then that will be the result.
How woulg these two gentlemen pull
on together? After thre first day of the
session when I went home I was sur-
rounded by a few friends who asked
me “Mr. Heda, are you safe? How
many ambulances were called to the
Parliament House?". They got
frighteneq by the show, by the noise,
by the organised movement in the
House by some members not to
allow any work to be transacted. If
this trouble repeats in the Cabinet, it
would be impossible for ke Cabinet
to carry on any work. Therefore,
the idea or concept that Shri Ranga
is championing is not practical from
any angle.

Both the speeches from the oppo-
sition were more political than econo-
mical jn content, even though they
referred to certain economic develop-
ments. Naturally, the most important
economic development is devaluation.
Whrat were the reactions of Rajaji to
this? His first reaction was different
from the second gne. His first reac-
tion was that it is a natural corollary
in the preseni conditions of our occo-
nomy. He soon founq that he did not
exploit the situation fully. There-
fore, he made 3 subsequent statement
that he welcomeq it because it wou'd
bring down the present Government.
Today Professor Ranga says that he
is neithrer in favour of it por is he
opposed to it. It is a very strange

tvpe of attitude that is adopted by
him.
Much is said about devaluation.

Whenever members talk about geva-
luation, they put forth two premises.
The first premise is that our economy
has become very weak that it needs
a drastic remedy. The second pre-
mise is that that drastic remedy is
provided by  devaluation. Many
people have given the simile of =
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patient and a doctor. When the con-
dition of the patient hgcomes very
serious, doctors think of ap operation.
This is g sort of operation. Though
one is not certain whether the patient
will survive or not, one thinks that
there is a better chance of survival
by operation and, therefore, the ope-
ratiop is performed.

I do not agree with eithey of these
premises. The situation has not
become so weak. No goubt, there is
weakness in our economy. What is
the mam reason for that? The main
reason is that we had greater ambi-
tion than we could afford, so far as
the pace of development of pur coun-
try is concerned, We went far be-
yond our resources because we want-
eq to develop this country as fast as
possible. The needs of our couniry
are so great. Our country hag been
exploited for the ldst two centuries.

Therefore, many weaknesses had
come in. Naturally, as people’s gov-
ernment; we took to planning and

one after the other, three Plans were
implemented. The Fourth Plan is in
the offing. Our plans were all very
ambitious. This was the main factor
which. brought about a certain amount
of weakness in our economy, parti-
cularly in our balance of payments
position. Naturally, we wanted
greatey imports of capital goods and
even though our exports increased im-
mensely, more than dqouble, it could
not keep pace with our imports. So,
the gap in the balance of payments
is the result of that policy. From
that angle one can say that the state
of the economy is not that baq as it
is supposed to be.

Secondly, devaluation is not 3 dras-
tic remedy. It is a remedy quite
often used by governments; practi-
cally every government has used it,
sometime or the other. Generally, this
is resorted to when a nation feels that
that a radica] measure is calledq for
to boost up the exports and restrict
imports. Our present situation war-
ranteq it and, therefore, this remedy
was applied; and, I think, it was
rightly applied.
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The maip accusation against deva-
luation is that it has given ground for
the rise in prices. The trend of ris-
ing prices was already there. As Shri
Mathur has explaineq at some great
length, that trend was visible from 1962
onwards, Because of the bad crop
last year, that tendency goy further
strength. So, that tendency was al-
ready there; you cannot accuse or
blame devaluation for the rise in
prices within the country.

But what is the real reason for that
trend? The real reason is scarcity,
and this scarcity existed in spite of the
fact that production all-round has
gone far higher than the rise in popu-
lation. In every sphere the increase
in production has surpassed the in-
crease in population. But the con=
sumption or need of the people has
alsp increased. People are eating
better kind of foodgrains than they
were earlier. Previously, a large sec-
tion of the people in the north and
south did not eat wheat or rice. Now,
everyone has taken to wheat or rice.
This is a good trend. This shows
that the poorer sections are getting at
leasy their minimum  requirements.
In spite of this increase in conswnp-
tion, it cannot be said that fuod
consumption in our country has
reached the necessary level. We are
not consuming that number of cal-
ories required for a normal person.
Therefore, if we look at it from this
angle, the increase in consumption is
a welcome factor. This naturally
creates a tendency for the prices to

. rise.

Along with it came another factor,
which is also very important. There
is a tendency among every section of
people—] am not pointing to any par-
ticular section—to have more profits.
Whether it is the wholesaler, middle
man or the retailer, every'lndy wants
to exploit the situation. This results
in rise in prices. We can see thig
strange phenomenon even in Delhi.
If you compare the rates for vegr-
tables and fruits on Karo] Bagh with
the rates obtaining in Irwin Road or
Bengali Market you will find that the
rates jn Karo] Bagh are cheaper,
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Now. that tendency must be fought not made to look aftér, to run, to

and curbed. From that angle, a
movement was successfully launcheda
in Delhi which has produceq some
good results. That is calleq the Price
Resistance Mowement. Unfortunately,
as it happens in every movement,
scme black sheep enter the field and
spoil the good name. However, it is
a very good feature. Take the case
of the super bazar, about which much
has been said. I have no doubt that the
super bazar will not make that much
of profit which every ordinary trader
is supposed to make. What js the
object or function of the super bazaar?
Its main object is to  stabilise the
prices, to bring down the prices. From
that angle, it had been successfu] to
‘a certain extent. Go to any chemist
today. You will find that he is not
able to charge as much as he was
charging earlier. Rather, he is think-
ing of reducing his charges. That is
a welcome feature. Inp the Shankar
Market, adjacent to the super market,
the traders have gnnounced that they
will charge 1 paise or 2 paise less on
-every item that is available in the
super market. So, the main object
of the super-bazaar was to stabilise
the rates, to bring down the prices, and
to a certain extent it has been success-
ful even ip the initial stages.

Professor Ranga dealt
public sector and other projects.
Much has been saig about jt. Some
public sector projects are very success-
fu] while some others are not that

with the

successful. To my mind the main
reason for that is different. The main
reason s that the natiop has pot

drafted the business talent in these
public sector projects. Wherever the
‘business talent was adequately in
existence the. public sector project
thrived very well and where it was
lacking it did not thrive., What is
‘the reason? The main reason is (hat
when the Britishers left, they left
behing a steelframe of ICS ang we
depended upon them. They wéré good
so far as Jlaw and order and adminis-
tration were concerned but they were

manage these big public sector pro-
jects. .

15.31 hrs.
[SmrimaT RENUKA RAY in the Chair]

In my home city I had a very
strange phenomenon to observe. The
very same factories with the same
machines ang with the same workmen
were not gble to produce goods worth
Rs. 25 lakhs a year in one_factory
and in another goods worth 14 tonnes
a day; but when the management
changed, within three months the
production went from Rs. 25 jakhs tO
about a crore of rupees in one and
from 14 tonnes a day to about 95
tonnes a gay in another. There was
no extra money pug in; there was no
extra talent brought in. The change
of management better business orga-
nisational and management alent
workeq the trick and brought those
results. :

From that angle it is time that in
these public sector projects we deve-
loped the business talent. The earlier
idea of an economic service may be
revived and given shape, thercby
making the publie sector projects more
successful. The public sector pro-
jects have comg to stay. Whatever
the view of Swatantra and to a cer-
tain extent Jana Sangh may be, they
would remain. They have a promiI-
nent role to play and they would be
playing that role. Therefore, it is
our duty, a nationa] duty, te see that
they play those roles and become
more successful. ’ ’

Again, so far as the stabilisation of
prices is concerned, I would refer to
another factor. All India Radio has
been announcing the prices and
there has been some criticism of it.
The criticism is not wrong but the
announcement by All India Radio has
playeg a definite role in stabilising
the prices. No doubt, there are some
merchants and traders here and there
who refuse to sell at those prices and
say “Go to All India Radio and pur-
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«<hase”; but the fact remains that the
purchaser knows what are the prices
and, therefore, he can fight, guarrel,
at least bargain, with him. In many
cases he becomes more successful,
Along with it, I would suggest, this
Parliament gives a power to the
Government so that the name of any
merchant or trader, who charges
more price than what is should
be particularly of manufactured ar-
ticles—; number of manufacturers «nd
industries have come forward and
announced that they have not increa-
sed the prices of their soap or other
articles—may be announced by the
All India Radio. At present we cannot
do it because we may be chargeq for
defamation. If we give that power
to the Government and Government
adopts this method—as swadeshi and
boycott, two aspects of the same
thing, went together—namely, an-
nouncement of prices by All India
Radjo and in a way blacklisting these
people, it woulq bring the desired
effect.

The effory of the Opposition to paint
the Government in the blackest colour
will not be successful. Their chal-
lenge that we shouldq go to the people
and face them is unnecessary. Elec-
tions are coming and the challenge’is
there. In every democratic set-up
this is the best way to challenge each
other and meet it. I have pno doubt
that after the elections the present
Govetrnment and the present party
will come in better colours than they
expect.

=it Fo Ho Fradt : wwET WE-
T, g AT E ST A T dT
T T Td S ar § 514 g
AT @I AT A RS W AE
SETq AT % € # F fream ) afew
F SqTRY FAAMT AEGATE £ 7 SEEt
TTAAREANE ) WA A I T
Tz 1 w=Lt qg ¥ T ¥ wfgdy
et

1076 (Ai) LS—3,
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Motion 1714
st wow fag (Fte) 0 g
et frar @, qewre fad £

st 90 wo fddi: woErT A
forzalt 2, ag g qa w17 F577 3

T g T 7Y,
Fag 7 AT dE |
i AT R F WA F,
AU L

&Y WY WA AR F @ € qg AT
Tt wET & WK AT FoATATT W}
G TG W § TAAT T AT BT A9
dN%S & W & q@ AW 3w
® A w3 foar & 1 dwEw
Fwtfesaga s =T 6 g
TE AT A gU § IET gW 2@ qF
&1 wge A wmaT, fE fie
afe iem oft acfeondt & adf &)
Awr ot 99 T A e B, e gun |
I a9 T | TEY T 04T | |
SEATT W4T | UF 9§ 95 WIEHT A
o gt 3w i waAfy & fmg 93
qEA AT Frww A AT R g
& FTO0T g |t gl §, =it s qgige
ot g A A a Faar g e
TEATFTH AT g %, WL AT H=\T
aTed &, T IH A & YU "l F
oY I g9 HASHT gHTL 919 T Fg
fF ag =0 & &7 g7 & == 19 H}
gEar 23 qTfF qg a9 T WG I TF
T & oA AT § | W9 g9 a1
g7 —

Q¥ WY TIE 0T T -
fadt &4

it Fo o Firddt : w@ifaw #r am

& T FEAOE | TW AT I T E
oY EET aUE S A |
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[ 3o qo faddi]
1Y 98T a3 ¥ IS & FFwme &
WETCE T g dfqurT A 4 | af7-
g9 ¥ W s fifvwes fog
e T wmw femr L
Mr. Chairman: The hon, Member
wi]l please address the Chair,

Shri U, M. Trivedi: I thought I
was gddressing the Chair; but I can-
not face the Chair all the time, I
have to face my friends also.

ora Tryifeey fufages o war &
o Y geaT AT ERIY | 59 IHE TN
AT | T@E fAQ WOw A q
% a1 wE Ay | & Sy wgan g
T WA FEA TAAT P WA TG
TATET | A 9T TEHT FHT HIAT Fr
WRE | w2 T A g &) W
fema A @ @ &) w9 gF T
smwEfF gat R s § | B9
T T wEoEE &7 AT qET HOE
arw § | Brfaeer stere e %Y o
£ e uie fear | Efema e w1
UY THE T % &1 FAETEAE!
¥ &7 W17 THE & %4 & | a7 &1
TAH! {9 AT AET HC A9 & 7o
=\ BT FHET 99 g1 ! T gH TV
Y AL & ¢ #9) HI9 59 awg F A
AT AT FIA 2T |

g agiwgr g fsgnaa ¥ fag
us a1 fafaw Fie a9rd | AT
& &1 fegsl A o AT A g,
TEAAHT F1 A/ AR gt & | nEa-
WA AT # ofq AT FET & 4r S9HEr
afer s Gar weE A @ ot e \w
T T FET L AT ST AT R AT Y
fraer STt gz & W SEHY AT
& faer & 1 wad forg e feer 3
g% Gar 7 gt 1 fawr F oo <% d=r
g fgeg =i & fog 1 Se= Ay @
wfasre 2 fag & fs ot fegeame & ot

AUGUST 1, 1066

Motion 171 6

THET AFT qFEN A9 @ R IAFTAXG A
feg @M f® dasq g3 § @
qER F@ §, I 3 &qFd 9@
Fefrag & ® &)1 sew fag wme
HreEwa I &Y ¥ 1 F geAT Agar §
fr mroy daT & fFar ? feg @ E
FTey &) wTeE faw # a2 dar g, Aftaw
w & fag i dar At g 7 spwenTAl
¥ aY uw meHY W 9T AW W@
wwan ¢, ferg aaT nad meEl F gaifaw
T=aT 431 77 & fRg gud wra a|w
TN AS T aFaTEagcE AT fF
9 qeefT T FT ATF AT X1 4@
FA IATH & ACH! TRIE gy cEl ?
LI 71 S
Mr, Chairman: The hon, Member
is addressing the Government direct

Shri U, M. Trivedi: I will do it
through you.

gwafa weear, & soEr gaEr
arga g f5 @i gw el w—ai ant
TEF FI—@ TGAHE F AREAT TE & )
W I FW UET ¥ A 370 § 0
gH W1 ag AWa € 5 me e der
SN AT & q1E 9T Ay Ay, A Ay
F 240y T T AN AL § 1 W AR
§ fo wiiw o ¥ o &= GO & WK
qg GF WS aXg § AT | WX IAE
el Ay e 240 WY @ oAE, AN
FE @R A & | WX IH FEA A
| IUFt AT FH g NE, AT gH SO By
F N FY aFa a3 Ty | ag oo
TX g1 & fF o= S ag T @
g |

=t e oW (Faf) : oy
fex A-wrfwdsa AmA @ AT ool
T 9 ?

&t 3o 7o fadt : ¥ W w0
e % e g7
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St WRTEN WY WY (WETEYR) ¢
AT g5 ¥ T # a9F A
awy &)

=Y Fo Wo fyadt : = THo T
TFT A Fgr 5 gy waewT awd
Mg F ol wE § ) F qwear g f
Tt A i 3T W A D H
T § | ag aEI wHOET # Me F
T AT HIT AL T O ® HT A
® M3 A ¥ I 7

gl A% TW TAHE FT AT 2,
& T wrge g, “q@ 9w ad,
Ot 99T ', | T ag TaTAE aI-an]
foagam ¥ wa ¥ T@w W@ ?
TR I f=ma & A & A
I ¥ T fFar 7 57 < F frem
93 FeaT T fomn, @ T @ga Iuwt
faveT # TF weg A AE DY—aw 7RG
FT DR AL ATAT =T T A |
a4t g8 AW 9T W @t a% A8y
fear | 99 99 gAY wEnde W 99
W 1 o (A €T weEr wE A
g o f5 & 7 D wwar 1 I=EA
faaaams ¥ 71X ¥ oF 99 g6 Ffaa
gt X FATE | g Famaany w1 aeear
fF s g, S aam g 2 fs o=
I 7 N w0 ARfgi w1 way o,
a9 % wgl W9 T ¥ 7 39 a9 I
fam H—aik wHET & fodr H—=E
i g a7 ? 99 a9 AreA GHE)
¥ g g A oo famrd o 4
fF o5 aww wHIER @91 § Wi gEh
aww afage fram @2 & 1 9w &fage
fFam ¥ s fF 5w 9l 7 @
JATAT 4T, T IH IR FY G TH7 Y
e 3 7 7 gEn W famr =
T #1E Qe & fog dare 7@ a7
IE T L AR dgl AW Qg 7
I IT I qg Fe W1 fgrma At

SRAVANA 10, 1888 (SAKA)

Motion 171

gé 5 o & foeft oY 2w & @wn
A G g ¢ R A e dan
AT G GAT A1(EW | 99 ArAan
1 A fray fear mar av, 37 a9 2
e & ferg o 7Y 91 1 W T A
faeamy € o famaam 9X =T @
@

e ¥ femr ¥ 22 @rm, TofaT
FRaam s F R am @ &
ag fagaam ¥ @rew fagaam @
gu= o, afe o ou% art § w2
¥ fog Jarc 7 &1 < A ey
FY WeT FI @I g, SfFT gw IR A
Hgg wgd ¥ o da At & 1 =
areg faggam F auder #t weg Al
AT AW]HT IAFT AEE FAAT 8, a9
ew faeema 1

T gutE ¢ R 9@ w7 g
9T gr§ &, a9 qg A<F AT @Y |
=i ? gt s g g et & T
&1 gart fafreet St gaedw oRas
Fga & 5 g Tooae ¥ v TE w2
qFS, WifF JAH qEAAA ATTE &Y
§ET | FW ¥ AEEAE A9 &
st P mrfaT a8 T 63" AW @
w1 T @ § 7 qHANW AW F A
g ? giam oo g 5 ew Ao
9i7 9¢ &% g AR wa fgal # gfee
¥ mgdt g wy faifa #3501 @
W TaT F4, O Feet £ 7 aere

fr gk amA @RI Y A |
Yt WA RTSNWE  gWl ar
A ge #g | o fF fauaamw &

it ¥ §5 AG T ey, SfE W=
g WA & A F Adg w2
7w ?

st 3o qa f & 5 11 fdh wifas
AR aF 1 @ wg W®iE | X A faw
I8 ¥ @I § I gaal—= I T &

B
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[t 3o 7o faqdl]
FI——wA{FT, ©F, T90EAT 4T 4@ q,
et ¥ oft, = 1 Arawawar 7@€
U %0 55 & f a7t e ¥
=TT ag Sifzg 1 g o1 5 A W,
g W & fag 2w & fet w 2few &
@ FLFL | AT ag fadr 7 R
FAAT F1gA 2, A1 AW F gEi A1 3fer &
FL, A9 T T | g B AN, 3 99T,
B AT T F 707 F 1A 77 Aqw@wwaw
gt & | g Fedr ¥ Iarw W W w7
1 F AH FaT Tfgg 1 FETR
aifedt gard fgg@i ov wmafe gt
Tifge =T g o9 qiF 9T &@eT EMT
Tifgn | WY W7 Fg AfeEw T
adeTa 8, “g 2H  FTAT =ity

# 1956 F $IdTE 3 @47 |
34 aF &Y =i A #E1 fE 4 A
#qatE f R Tifwdr M 2 wEAz o
W WY & F AT Tafee gurd eA
afedt F1 a9 TEF T £ 1 o\ ?
R e 41w ¥ F1§ 3w A998,
forrat awrg & F gArdy wriw wrferE £
TAE FE FI& § | T A A B A9
dray & 7 F W9 Te T oA

foest = oft @t fag 7 78 0T
Fg1 5 gu faet & wq0s 79 &, aw
T G A wf F e w
&1 & qeT 9rgar § fF w7 ag fe
feg &t == oifgwr § ousEsT
FT T AT qFa & | 98T F (A SA1
Mt dR 9T FE qHARA FEAT
TTAT§ | agl 9T AT Al B FRTEg
e a1 1€ ' FEFEr EIA S ?
agl o aer ft fawg ar foa =1 Ay
W Gl § 1 T T8 73 & F Al
QT FT 77 F FaT F1a & 6
I wr€ qHeAATT 1 AT qHAT § W FH

AUGUST 1, 1966

Motion 1720

a@i X foet femg #1 W@ wEw 30
37 AW F gA FA F fAq 9T 7
fFar et &, dfeT s gl & T
F T EH 1 AATT AL 8 1 g9 &%
iy ¥ gl a fafe w3 € A
F w10 GRT F Af Al wEaw
d21 @ @ § A F T ¥ A%
FAEN

oAt AT 33T M7 A AT gEr )
FHT ¥ TCH ¥ 9§ 1 qE AW
g1 a1 f 37 A1 F= w77 T
1 ¥ gamr wafea Tgme &1 faw
IFIT I g qrAw gt iy fF IEET
qafera TAEme 8, 9 78 3% aE
729 AL FT AFAT | IR AT
qTH 99T 99 @7 97 fF § o=er aE &
Taw @ A fr o iz o § 7
T W@ F, T T geT AE &

=t WAEA W1 WIAIE . ATAA
T Iwas WE 7

st o o faaet : & wravity azew
1 ATE ¥, AT TH T, T G F A
s ¥ AT g & 00N geF w1 oA
GECL

ot g1 F w1 fF FAw W T
qATE # A W g F HwA )
# IAEr FrAT AEaT g 5w A
qTE} FHT FT 2T X GFAT E HIK 71T
¥ o7 g &, @Y 9% AT § | AW
it foafa wTew 90, 92 qIP HIRA
AriY | AT I 34T E T HL
gt aF 0 ge &, § I g1 Al
g aEum § AL ¥ &
SEOFT, THQA AT 7 20T &7 o
g Ad g AT & 3T A g
# wrq ama g, ar afeeaTT e ¥
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qay e mifEa w9 @ 9sd g,
FIWITH &1 W1 FEGTET #1 AT 8, 98
T FT qTH K Ar T g, A
AR IaGT §@ G € |

el % fEgunE F1 T
& oz £ ¥7 991 ¢ % @ awrT A
T T uw wirc q 2% 2 fowm
T F Frag F T@H A ATHS GHL
¥ q15 987 3, AT FIHT BT T FT
T AT A T § I 5H TGFC A
FT ASTHAT AT 20 F TAAT R ETE |
o7 A1 F W qg 1Y § | G AR
g7 i @ 41 A FB AL, W
W T TE g awa § | gl aF g
WTHe FT TFY §, IS feafa AT
far Y i, fee wadr o’ vl
g1 8 GUTHTHE TO T8 FLFFT |
feeeft # 7z A ¥ 0F R ATHe
T A F W A grAr AT W
QT AT 9% 3T FY STAT F FIE BAIT
TG & wFaT & ) AT AT Sy F
QA A E | T A T Y TS §
& 727 g viv-are ¥ @ @ g
a1, T M 30 &7 74 9 wE TE
AR AT g 7 oA
0T, g% Hiwe F Ag g 7
it fefieT $T gaTe TAT AT !
& fdequem & = Qo1 gUT 9
feafa qaragrmé ¢ 1

T WA qRT - g ¥
TR 9IS ¥9Y WA g Fai faerar av !

st Fo o fadet : FaequeT ¥
g 4, X & 50 T ATA T

Y HTT 741 5% FC @ & ¢ AT F4

s T g |

St g ST aw 7 fawen a1 Iy
NI g o o1 §7 AeqiA & w0

SRAVANA 10, 1888 (SAKA)

Motion 1722
gO ? WA ag 30 W9 q F oY gy
forer wat | FaenEy, g agi qifear-
¥z ¥ it fawar ar, 5@ o S oy
agr fe¥ | 9ge 1 42 =9 % 97 Sy
q1 qg WA AG darrg F g omw )
e ¥ fana @R 9130 S wy
i framw @ @@ T F 8 of
12 &I, 13 EITT FT FY FTT AT oY
ag 16 LA &1 ¢ | S0 w7
T 1 9 T & T AT et qr
AT F0 G I AT G M
S & @A TET THIT agdT q§ T
W | g TER AW A w0
SrdcqUeE & aga § TEA § | A
# gaet frelww aft s @ g
Fits SreqUa &1 age & & qgor wiw
¥ qF | Wi e R
&% g fr w7 gl o & waan
7 f Srdeqmm A o o e X
#1  ag T R g AT

guafa wERw, w=@ § I &Y
mﬁqﬁﬂmgﬁ'%mm
vefufrege &1 mar & 1 oo Gefafre-
T g A AW H fawgw qw @
T | SRIREn wETEe 56 8T #
e faffed mgRr @1 nf ¢ fe
forat w1 A o1 wwaT | 3H O
gzt A e a fd f o e
qMgaT § qg A fafaeet &1 &
qedt 1 fafreee arer wre fax o
FL A AW, I T4t 581 1 fafee
ares fomy & & qar #3001 dFed
FAT ¢, AL ATgT TaT FL0 ar dav
g 1 fafaee age s foair & f5
agl, dar §¥ wET faan §, dur
I | A FEAT § HST GO | WIIT
a1 fore fan, ¥fe 20-21 feq & ae
q&T o s, Gar fower v e
mfawr fafrees arga F 4t fear
S T A FY AT 1 AT W FafreT
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[t 9o 7o @]
F g T, e H AW
AFe A fom foar 7@ &= |
Tl e fedit fem famredt g ==t
o1 @ 1 sfafrgm g g
& R 1 i W g W,
1 AT Te i gt e wefafrg e
¥ Feo fowr g &1 Fwww frem
g TgT gw AR ¥ wfew 9,
=TS X TgeaE ¥ 7 w7 fE R are
¥ vrwm frer 3 ) Afsw = @
A g g | A A H I
Fefrom 78 fre 1 @ fow a9 o
o+ fF HiT samer Fw & wEe @
st farfor FeaT F190 20 g9 SOy
T Ffres wiX 20 U8 WA § q
#F IW TR | UF FEQ WA,
FTAwT TET ATEA ATAT, 20 EAC &
Fed ARA AR TEIF AN 4 F0T
14 9TE TIH FT FH FH H | A
#rf wreee foar omar @, gEw w6
HIEHT AT A7 S99 qIeaEl afefhae
AT wraT f 4 w0 FY areadr |
ag g U A ¥ €1 B AT F AB
FETgRT SR AT AT ? 2w
981 fFaew gy Fwame #¢ faur smar
21| 9TEH W FEEAT F WHe H
faw mar a1 Fg7 fas mw ? 2981
feaes gy Feq-Amag € W4T 1 waEv
T @ 7 FrE dgar & T e,
#r% wga @ we feam, 1§ wEar @
% faar 1 2081 fEew g@ &1 v
o awam & ag 991 Aven =fgw
X X forad & wdwe § | oz W g
2 | Touw SHMVE & A 9T, /I
gae A 9T, fge 1w 97 fawr o
T v, ga% faw gav feem e
# | gawrqur @ W i e #

12 =@, fredt #7115 @ma | TF FETEA
we1 Tt e g g g graTe-

AUGUST 1, 1966

Motion 1724

qifear e & | o afe &7 et
1 T ot 7@ wwm, = 1w
T, faeT v A @, aw vy A,
I wrefaat & I w1 2 far me
g AT T9AT &7 | T A qg qq
AT IEE g T |

Gfafrem @ o & ==
FFAT | WV OF WAL a9 e qv
T 7T w1 9 fF g amrae # %
Y & 1@ g 3 FEan v Avmee
¥ gw wa § 9 g A6 ¥ S9m g
F qre, g AEAY & O AT 98 AW
£ FETATITE ANMH S TE-He are /T
Tad & fir 39w w1 3o w9aT AT @Y
At ®e JERT g1 ATEAT 1 98 dFW
TET I AEED F1 A ARG F 24T
qSA } | O AT § T §W EAET
oW ¥ ogF Wt afgm ww
w2 @, A ow @ e
3 37 e g wE T ¥ A

‘| gf TEedNe TEY S @Ear

TE RN FgaTefFFewr ?
T T oo AfEr A & e
AT et § guA wfsa &7 faam ar
werge gare fav o aedt & gw oWy
FIEAAAAATAL 2 | HTSHALE F
defufmiomm == & 7 7w @1
7z 7= ¢ 7 w1+ # wooom F
& T wwaT | A §gEg ©F AR
AT | FEFT 10 TAMT TIGT TTHT 2 0
TEHE I FAT 2 1 10 I AT FIE
¥ AAT & | 9@ IIG O AT F AR
faar w2 | cw aEdtFEAT R fF 5 AY
AT 9 aF Agl AW TERTT TH EATC
wqaT AgT AR 1 SEET A AR
FCT ATAT AEN E 1 TZ AT A gL
Mz & oefafwdem &1 & w8 T

@ A% A€ ¢ ag aE 7@ A
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ﬁm,m:mhﬁm@:
aittg, g7 qATEAT il # T AE
wggz i fe o gFrATfEE § qHe Qo
&, a8 o Qo ar st agl T E |
gt & T A FOR GorA A §
R ATET ATal FY oAy § WK I
T amt & AW A awre & w7
AR &1 TE 2 | IH ARG o X ¢
e § | wraw Wi S gom da &
o€ 2, 3% & OATT F@F | AG |
[ wrA wEH gE & T, I
ga 1 rar & an wgrg o wa Fraad
& 9 | HITRY SOAT ¥ a3 | ARy
o TS Ay IZAT 2 | T AT FEd
2 f mre st Y @ Afea & Faar
gframadi G L . (wEw)

O% AT VI : T @i, AL
4T G |

ot 3o qo Pt : ag gaT A
¥E 2 7, A A T 9 F0dq, Aqiq
gt @ FAm AT 27

zaTe 7% AT FaA £ AT A9T F
Frgfaee F3F WAX g, IR THRATHY
1 of fagry 2, gawr fagrrar g 7
wT AET A F2I9 Y | AT G TEAHE
F g1 § Wl | OF ATE a1 S ArHAT Y
o F7% & v 23 5700329 3¢ @0
2 o oF av% Faa £ f ardy Sl o7
FZ Q0 | Adrn w1 g o g 7
ATEH TFOEIA FIEIAE a1 | T
SR gaT | AEEd F ATAR weny
FTAT I &, FI AT FgA § | VoW
a0F & @I "I FT IAW AT
wqar FE w1, wy o, e sam,
FART | TATT gH AT HZIT FiE
g7 ¥ & | qg A ATEE SR
& TOAT 47 | WO gAY FAIEA
TATY | FIEROA Jd dqq 7 ar
fFT g as gw ag wraq ¥ fx wafer

SRAVANA 10, 1888 (SAKA)

Motion 1726
g, MEANE & g9 ¥ arg arddfy, ofeew
gfefed %t T &, 37 ofews gfefeet
# At F A wred AFQ w6 oag
ot fmg § w1 S gw @ AR
9T 3™ W@ § | Fr g ? wae sfear
¥ geare &1 ©r & 1 few aefimt £y
gEat Y @ & ? wd ¥ wrd Faw A
ST, FAT TG ST, O ALY g AT |
F o geaw F @ € 7 A g
qTETg G4 A, 3 gET qetg
q T, @ g TeATE 91X A
geaT X W@ § W TEW W AT
&t 8T 9 T FT AR FT R E )
@ 3 fa@ el @A ST @ E
iferm ngTAREET FTOIREA § geare |
T # fose 397 T £ 130 ®F
eng A fer we K ag soo fere @Y
al 130 %o TTEATE SUH! fa=dt
dfe ffer  qatamgw STEIm w1
s fe W i 16 e 33 A 3w
300 ¥ aTeaTg faadt § | w7 ag
FEATH FLAT @, 94 T FHAT I
SATET 95 W § | U WiOE ge-
fafreges 3, waidz #1 defufrg
g

Mr. Chairman: The hon. Member
has already taken 24 minutes. The
total time for his party is 30 minutes.

Shri U, M, Trivedi: I am the spokes-
man of my Party. I have been allow=-
ed 30 minutes by the Speaker. I had
a talk with the Speaier.

16 hrs,

gﬁmaﬁ'ﬁﬂrgﬁ'qod’roﬁ
Y | IO IIW F TG FAA
ZEATH H & 43 T, TAAHE F ATA
FTH 39 E T | ;T AT HquA faw
9% 1Y T FT FE G5 &, A A& H
qea g, F1 fafre A aed fedlf o
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[ 32 7o fradt]

T @ FT Fg 757 § v g sqmen
AF Y

st Ao Wo FANA  (WHAF) ¢
feor & ar gg W@

st Fo Fo frddt : = WY woEy
aqEey 3F 8 ) woAmy ¥ sgEedr
FCT FY wiwm € 2 A1 W0 /T T
afay fx Sife wad F1 ) @ =
¥ faod @Y * 9 0w FT @ 2,
w1 faear 7 727 & i gw =Y o137,
TEY & faqw w2 q30, A § @ @,
AT wifg e AR 9T qRm,
iz ¥ fags FT AT AE S WS |
AT ST AT , A AT 99 a5y,
I AT ¢ A FET AT AHAT | A
s Fas #T 78 72 awa ST sy
1 3F TE @ A% 1 fa mmafat
F 919 TFEAT S 3 T@A & ol
T & T waw oy e s
ifgd | WTOFY SHAEAT FT A AT E,
AT FT qAA &, TAEN LT AT GG,
AETY 9ET T3W F AR FHAfAy §
FIATH HT AT A a8 gAT fF T
fedt & a7 "HIOHT FHAT /T KT A>T
[T g7 qg, d9q g, fET @
AT A 9 TG GF g5 | gafaq §
oY ¥ ag FAE 5wy sa=weqr-
wfe w1 gr f &, fad st @
SYeam & g3 |

ot TR WgE I W e
g ?

st go 7 faddt : g w1 Ffex
o ¥ Fgar § B A o =G @
frme =9 o2 3 & 71 Y w31 2,
A TTYHT F q7 AT AT —FErC A,
HIMTIEE 78, [ACH 75, T79% a7,
FHHAT TF, T AR FT TaA § ?

AUGUST 1, 1966

Motion

UF FA{A ' WT N a

g1 ar Agt ?

st Fo o ot : & A av A
§AT, ARFT WY WIEHT WA qH AwST
oz fear faar | s A &= gy, S
£z T B 7, ST AL I, AT T,
IAFT HTYA 773 7T, FAFF fEeetr ary
& avg 7T ¥ el o N AE TwE|rg,
ST AEF FToaETs, IEF1 A9y T TE
|YAT | ATaT ag AT g af § i geny
a2 AT F&T 9 AL ST R, G a7
A TAT )

TH THIT FT A9¥ G AT 9@ §,
gg W& @ AEF AT | ooy 2w
@ & i mma oo § ot ww @ 3, Afew
wEr werE ¥ At ¥ gw s A
rgey, AT FE T FEAT RAT R )

AT @RI A7 oavw afgd, w@rE
oW F avw 2fEy, 3z 2o e e
2\ AT W FEE T4 A A
IHY TACT &, AT At wrafadt wy
AT 34, gATy Ifew amer &7 AT 3,
gx @t g & T FwE @z amw
EVETS FEATHT, HTHET TUT FE gATTr
gfem arear FraY aom Y w25, @
arr & w17 faar, owst gfam aer
Y fear @Fi FT WO O 2 v
g fafree< aga a3t o 33 7Y &
# I TG qEd FET AEA E
w1 fray dga fad ofew & smafal
1 a5 w¢ fa7r, wifF SR "
F=T7 AT, oo a=TE # A aw g v
forer st T wTos @@t 9T @ g &,
T woAT feemy & o wr agr g
T AE AT gEAT, Fi6 AT AZ
sy e & R oo ATy #y A
fear oY guTt 8 AW T 1 OF WY
AT ATAw T ], 9 TR §, W

‘Ips
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1730

WY 37 & A1 A& § FW G q0—
AfFT =17 gt F T4 T ALY AR
qIX W19 g ¥ FTH AL AT AR,
N Agq, FAAEA, SEE, w
ot & fawer sEn

TF HAAY &2 : IqE a2 F1A
g ?

ot 3o qo fadd : HFAR AW E,
wmiogaa wa?

Mr, Chairman; The hon. Member
may kindly address the Chair.

Shri U. M, Trivedi: It was their in-
terruptions which made me address
them. They must not interrupt me.

&< frewrd wey (st =&l fag)
uTg wEr g1 ar fFy F Ay

W I> qo faddt : 2@ A1 NS
e g £

ol wgeg, & oF T 77 7T
g g Az gfE . L.

Mr. Chairman:
time is up.

The hon, Member

Shri U, M. Trivedi: Time is always
up.

qF &1 FTH AT AT g AR A
ag & f ava =3 gu, fa=rana, afemm
TTTHY AT G873 F3@1 & | T q9T
@Y §U 9@ TE WA a1 IEFT e
T g

S WHEATT ANH AT AT

Y @ g

st Fo qo Faddt : Fraw arr Wi
oY g WA | AT THE g, Far A
HITHT §9G & T@T §, I Far ¥ A
®, WEATE FOFA |

Mr, Chairman: The hon. Member’s
time is up.

Shri U, M. Trivedi: As soon as my
time is up, I shall sit down. But let
me give them this final warhing.

WITHT THA 9F TH7 § /T IFF g
v oF 51 F, 3afAa § &5 amy
gu Y #3 T1HM, &8 £ AT ©/I U
o9 AgT ¥ AG AT, q1 TEY A FT
WHT I |

st WRER WT AW ;. FHR
WEIET, 9T 9C AfawEry wery
qw FH g fAOT aw F ol qwet
FAAmFcFamo i 3w A
faam @ifg oiv mfgs @AfF & -
q=AT F—Fgfaee qEf F wFET
q, T T F U9 § gL #7
mifas difs 1 qwEET oAk
oA St A T &, Fai fa=Er #7r
9 9 43 & 7 31 1@ @b W)
Hidsl 9 Ararie Afawe F y==
T g% A1 T fAR $X 1 TR wer
f& gwrer fagw Aifa = §, gwTQ
wrfgs Aifaar oo § 7T garl o=
oy difwat ma § ) Ffae ad
& WaFT & w9 3 gy g ofewme
e # ATz faem W w7 FF dto
Hlo To T F FATT FRTL TuTT FAT
¥ o 7 TFRFT OF % 3w & oy
Higa ¥ foar & ot famga e 80
TEA [EI-Go UFo GWIIRAT FI A
az femg o

T OTET & AT ¥ O 71 awg
¥ ady gl w wné fr 9 gear
qw ¥ At gt fed 1 3R ag W
gt & AT T T, Frorar wfwaT
#Y arg q, AT X FrE Sfowew TE
g wnfed, fadelt goft Fr amarg =y &,
famrr et g2 &, 2w % W @t s oY
T 5w AW ¥ R o A g2
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[t W & ]

T @ 1 ¥ § fagr aa 9T
o gATY 9T | wfawmtg & ywe
1 AW FAT TR ) o T ) B
w0 2 ¥ forelt st o oY sferareg A8 €1,
T 97 Ffoa T2 &), sEd AT
= 30 ¥ falel ot R e A A,
X9 W ¥ A7 7 @, T T8 3,
AT HFAHETH T A AW FA F ¥
1w & &t & ag AT fii ¥ wayefea
qifeat g 1T guI WY AfEEE ¥
ST W A g g% 1T g wEh
f& ga DA FA0ET, 2T AN AW F
niat F o0 T S, g gy
WA A qT wfaFw FIAA, gw
o aw H fadei s F1 sy w A
& A I, a7 &Y Wi I F fagar
1 g¥ AEAWEFAT § HIY I A wifgw
waeqT F1 WA F F A9 1w
sq Afawry NEQT F AN F gy
fagr= & A AT AT A[GIITT wETTT F
IrEA A ¥ A & wfgeams yea
M & T ofcomy @ar 1 e
zq gz ¥ mfawm seaw T3 @51
oF W9 45 BT & fE gwmar e
T 7z waw< foAar g, q@ar w7
[Lr ATHIT F1 A II1 FT A1FT Faaar
g fegs gyamm 99T 33 @R
foas1 JMIgAT™ 1 T A F Wgq
agt & git fzar «, | IEE BT AT
feer ot wfasfaa 2T *1 faFm &
99 97 HawT F F (99 72 Haws §
fa 39 o T Q=97 31, IT W w@T
AT FAET 21, I9 W F e
¥ faiy o Gar §o g1 fir forg 9o &
ST I 39 FT Iq g1 1 g FeqrT
Iq 3w F felt @ 77 ¥ gra ¥ 7 9w,
afer 37 2w & fafow St #1, fafwwr
" it #Y JaE AW GG @ aife mA

FTer ast # gfas w7 & FEEOn, Feaa-

W TS S ATfaE oAt uvR §F A AT |

AUGUST 1, 1966

Motion 732

i o @ ¥ W fagr
g Y s & 5 gw T A AT I
wfawrg ¥ 77T 9 B T/ TG
wxd | & ag vy w5, aanfy agear,
& siiw ol foad 7§ sk Raga ¥
3 &, 99T |47 9 ZH A AT qGS
Hife A = T g A 1 AR
s, gt g ¥ faw §, R g
¥ fafvex & ol ong-Tm@ ©
HAqleT (SRwE) fFar §
W ¥ar war 7 ofews ¥R F
FC ATl 1 W T AT AT | IAH
IFI T AT, IFT wee Wl wYr
fF zm? ofews ¥ ¥ w1 Ffoamgt
g wgidm g 7 oga FI4 ITAT FY
IF 8, AT 34 AT AAT AT g7 AT
F A T4 IEW TT AAT B GETA
& forr & of, Fash #7 feamasy & &
o8 WSS WeRl #1 49 FT AT AEA
T g —"T 7% ez 7Y §, T T way
Fox ) azgamEA F eI ¥
T8 FT 347 74 & | ofqrT qar 7 9femE
BFET FT AT FT AT JATH F1 A56T
ferar a1 za¥ faq =T I TIOSEAT |
A AT a Al AR AR
Fgd &1 fawa ¢ 3z & wag= el
¥ &g F mA@y, W1 fr 9§ Gw
TS §, g7 4IFAT 7 &9, I F
FgH & WAL gw fader qu 9 wfa-
FU 7 T, IT F AT gH FAE
ATl 9T fAgEw 7 #T | @d e
F 4 97 q°% F WY 57 I F F9QT
F fad adf 2, 39 & ag AG IT ¢
afadi & frd § fra & deft daawag T
ST qar £ a2 T A § G FAAC
¥ arg q¥ 1 3 w1 f ngrenfafae
ol dawT €, I wEr fF wre
dro Fo HiZTo dTo 1T st uwmdawe
t 1 SRR T fe g ¥ AR
AT WT AET 4% &% | arienres
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ey #1 awen wfed fF g
W ¥ faded Goft Y, NI A WA
gt g, #1€ o g @), waT w9 X
TEL WA &

w 3w # gu fafesw @gean
Tigd € | &8 q W FfenE F a6t
¥ gg@ar &, wHdEr ) AE €9
o forardf ) &rer O & fod wrehws
aut #§ ®ig § W@ qiEr 0@ gt wik
IAT HH F T F qIET Ty &
AAOET KT Ag AG wAAT AIEd |
9 UFIT Fg & qaeg og § i fdy
1 Afawfaw 3w N AT wo-apae
1 afawls F & o7 fRedr qoi
SETA FIT §, W Wi & fade g
T4 FH7 far & @t F1E T ww
 fear | afFr o oag & fF s
I H g ag A GOt €1 e w
T &Y, iR g ot B wE ofesy
qeit 2Y, foret Y Gt #1 agr aRT
TEET FAT ®CF A4 WH AT
™ o W gw ¥ oot sifgs T
F1 wfaar€ A aggw fFr o Tae
guTe & o gwer frar Y g
T FW TG AT |

™ ¥z # fedquem 1 ==t 5@
Y AT R Sl ¥ ag wer e g
wo AW A 9 faam o
16.13 hrs.

[MRr. DEPUTY-SPEAKER in the Chair]

7 AW FT vy foeer a6t
H 3o e § wwdr g g gud
%« fagr i gfoues 7@ frar faad
AT A9 AW F q-smaeq w1 afe-
TEFAR H A% F A 9 #7
T FXEF I FT €7 qge
F Hay AMF F T W @ AT
1., .. (Taem) & wmE GwEw
Q¥ Frnd T 1 W A {E T FE

SRAVANA 10, 1888 (SAKA)

Motion 1734
9 @19 a1 §9 FF & g AL |
A sere wmy g W @ § dew
TT SR 2 GFATE, A Tl A |

# qg g @ a1 fF faRw o wr
Wrfaamsm g & & oaw
WY 2 F G-qqwqT T T 4T T
%, wiit a8 v det frws el &
AT qT 3w F wrET 1 T AW & wifew
fawra #1 fre¥ wgreg awt # shww
oF T vRdfciz w1 sfew &, oF T
Ffemré &1 gfagra 2 1 ag 9@ aA }
ot F ¥ o 7 wrAT & 1w o g
W WA H Ay w9 oWl & TEw
oIS A &1 FHA =E W 2
YT gAY ST qe ¥ AT @ 3w A
FT | W9 &Y B A AT HT FgA ATH §
fF v A F afz A gl | 99
o7 wEn, il g w5 adE
Ao ¥ 3w @ st wafy fad o
g A g% a1 A9 A I A, gL
FgA 9T gHTY AG qfsd @RS
gE 7 wgEwiAn FAEr fazart |
et Wt A B g w0 F o
mME FEA WA, gL FE W
FUF 9ET ¥ AT e fasaa
Afer wad Fw w7 A TE R
IEFT wfa & | AT S #@
W e 2 e Fifan a@ gh
Tt Gz 9fgd | wew ag & R oA
A AT T gW T TEd § | wiEe
T W ¥ FgT T AoA« ¥ |
o 1§ /G A9 AGE &Y @Ry Ay w4
o wrasirorr & sdare & fe g o=t
#Y T¢ | Tg gArdr FsaArd wifaw w0
¥ FOET @Y & | IW 97 gHTQ WA
D MF AT AT F
miigs wfeard & fase= 1 =T |0
qgrigg W ava R asar ¢ & o
wiias wfeagar & faaea & folr
U & wEed F Saewdn Ad) 41,
dtar fF 7y Fga & 1 Afea et @
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[ s & =]

mfeF sgaear & 9, 9« a8 oAt
FfoarE & X ¥ A gAY agA ¥
weeAfed W@ § | 99 ¥ ¥ &Y wagens
W UF Seedfed 9T | gE Heed (24
7 a1 fome! $eie @ qurHfa fax
ORI FgaT ¢ | 9 WA § qa< qae-
FE TN iy # 3% ayreiya
FEA§ | T T weeAfeqw & ¥ ¥
T A AT FY AT )

S I I5a1 & f 5w wamgeaw
¥ % g ;1 T S AGifEd aqr )
1% fedwum &t feama #Y 98 wwar
g fow § 99 & afifesw o A
g 2 for 7 s @ wnfed 1 e
oo =ifed qr fF owmw agery fe
TAHEA § AT FT FET AT 97 0
WX EHTY TwET Fgl 9C 41 Y "/
e f& Fgr @ g T @ WK
foa o waqem & A gedt &
faisr D v 2 | W ¥ @
ad T T WA [ F 02 TER
IBAT | FW TET F A= A woAd
qET & A 59 93T $Y UF Agl aW
g W 5 9ud ae a@R & @
T AET | HYF A Fifdee \w=
HqT FIA F 9gA gAA aaanar fF w=
ArawFar 78 g f& weea F A
qw ¥ get w1 ferdaer g 1 ga-
et T WW ¥ w4 w7
wraeT gafad 3o fF agr w1 wigw
sgaeyy faRelt o & @y wome O
ﬁﬂmmﬁﬁn‘a’lﬁfmﬁm

AUGUST 1, 1966

Motion 1736

gaar § 1 fadet g@t Y ag F@arn
g ar 5 foe TR gn wam '
FT TFS & | TTR! AT TAATT AMEH
a1 {5 foaramemm o s §
AW 9T FE-FW GT F=AT AT W
YA TgT A F | SfE a9 9w &
o = & wyiq gar A T F
1§ qEer =Ggar § 5 -
ael &1 weEar facer g el
T R AT A FAGIET F A A =
gl wgr | Afew W ool ogw oW
%% qg & 5 Fiow e Toeer A aret
21 A 9 & Jar 9t ¥ 45
aferafes ¥ 45 #<, gl a1 g
& o g9 o7 faar ww £ Sfew
T e ¥ ag gt & fF waiw e
& ot gorTTeTEE ¥, WX I
ot #g faar ag 9@ a7 @ 0 g
mﬁﬁmwﬁ%tﬁﬁ&ma—@
FA TG A o, wWE Hgar S
#E A § T FA G AT qT

U% WA Fe€q © FHIA T
FgAT A FA B I OE 1

oY ATET W AT AT FH-
A F AT TS & | FEOS A¥
T I W v A f
g qEt § M QomriodYedto W
&5 FT FTATHS T GF A FTATIAT
B & 1 FfFT mesr ol ¥ A A
Fg &1 T A W9 X FAAT
feg ag &Y 9%l & | TRl TAT A
R F7E WIAAT AT | HEA AT TG
gy uEY £ AT A OgH
ar =rzy & 3w ¥ wvw wE F a9m
AT FTHIT 7 T | AT A A9 A
Tor “freer a fawer sl 1w
fraer Ay Eafr dw o fr oo &
feey wifafoma &, s & faaely



1737  No-Confidence

Shri Mohammed Koya (Kozhikode):
The Britishers said the same thing.

Wt 3 on A few @
sy |

= AWM W TR 0 qF T
forteld | o @R Al A T
(=axamr) wa gfad, 3@ Sfed, 18
= ffsd 1| AT a9 wd Ox
Nr AR AT | F I E A F
T WA TN AHT AT qFAT
WO I9 AT s ar g o
A qFWl 7 w@aw qE &
¥ fooet ool & 39 ¥ gar Iw@ar
fr fooe omas § adE e AW
wda aEt a3 ft S gt
famme a&= €1 1 9T # g
T OF T H A AT A A
a9 F @A A aw AR
AT H FoF F AT

- S

449 3 »

“My Lord, here is the hon. plea-
der on the other side. He speaks
nothing but falsehood, ‘nothing but

untruth, nothing but idiocy.”

And the other pleader said:

“My Lord, here is the hon. plea-
der who is nothing but an incarna-
tion of untruth.”

After this, the Judge said,

“After this mutual introduction,
let us proceed with the case.”

I AT FreTeE F ai@ § agam
f& & @t o g i gy aoE
It {E g0 AW A ST 42w
Frog wfew fear & 5 @0 @
29 FT WET q90F | F IrET A FEr
T isasww § Fmw
Trar gt w5 fe & 7 (saw)

it gortrr fag : w9 F @ Ad
qHT |

SRAVANA 10, 1888 (SAKA)

Motion 173g

st ATAA W "W@AE 0 ag afed
T Mower JrEt w1 fagfame 1 wmE
IT & T F wwa § qioAr 98 7
1@ ag AW T aEd o Afaw ew
FT guAAT 91fgd % Ty § sdfaa
&1 WY FA T HZ TR FOO AMEA
o7 gy Bt a1 T oFwAT q0fgy o
¥ S| a1 <gr § | AfET TAT AR
g 3 fF dew oT foe 37 7 TR
oy @Y 1 T fow gaar £
wEer g 1 Fe @ At @) @i
A FF TEY AT § 1 qg 99 3% &
dfer fe it oo gAY o 1w
Ao I fean &, ST R T Y &
&1 7o ar ey draer TfEd o

M A wAfas ofeer @
39 oifeat i & g wrEEar #
2 g wmife o o
o wfgs AfFar § @ foaa
wrd agar wifgd Ar @ & € )
N &g ar@T Fgr g, eWe NEE
Wt 7 HY qIeETT FET &, W {1 A WY
Fg1 & o oo 3w & ard 99 a¥ g7
Y A A WY FT FE e
& et WY a99 7 q W 7 FT A
#gT & fF 3w & @3 =Y woiT @ fae
w & 7 g swmd faftex ¥
Mg sgrdfFaaaraEvzsa §
foq FweT fawr @1 & ) wET Wt A
@a I v H ag wgr & fw gwrt oA
wfoareai & | Far ®W Sy feeEr
T At feman §? @7 §5 g FW
FFET AW AT ATgE A Fay fF ug
aeae etarfadie gy qfeqr &0 A
&1 gAafaq @t I 51 faar dfe
oy & fr fraw s=iv w g ?
I wgr f gawt Trerfomy aERE
faer & | " @ =T fgfEw
W ¥ fram & fag gand o et
2 wfew =i w2 far e =t -
firgw deTee & femr so 1 T AW
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[t wrre & weR}] -

& oY TR § W 4 fedy safade
% foe & fou derfmaw  aAE
SoFEE &% 1§ 3W &7 SWar 94
g7 favama w34 )

TITATT IAHT T0F & Figl a0 @I
g fF W @ ¥ gw /W AT
T T A W @z Tw@/OE
wfF saaT & AT FgaT § WK A
TR T v g R g foew werg
gt § gar<r sifas Afa F weaE @
g Sas faera &% @ fear 0
gAThr wfearemi ¥ O 7 TmEr Ew
Fgar fed T TR g FAT Tfed
FFgar Efm gm AW ¥ W agT @
=feat F1 68 9% U9 421 faAx €
T g a1q gETT TR wE A, gurdy
TR 7 a1 ey aewm ¥ wE 7
gq wAn § fe wrandr guw faenrd @
9 3 Avg femd g @9 A F ¥
EE An o§9 oW T F oW
I W W AT g R ogR W
F & ade qrat 9 7 gt fawd
# ag ot wrar g 5 gm § afemr §
X g & mafqmig @ wfe
W g9 F qIa9E WY ;T WG FEAS
# fr FET F1 SLFE FTASN, WA
¥ gt ey areh et wifed ¥ @
W FY AgAA & qwAl §, W AW W
FEATT E GFAT & 7 T9 I FY EW
Y=E! THILS &FA £ |

mifgs Afa & X & M Afas
7 g 7T & w9 Al fadw Afifs @
AT E | gATE I qHNT HIER A
X U HAl I TS AGFAT F
§ fw Atfq &1 95T | IEH a7 &
fF wam "t 7 fagmamn & w9 w1
¥y U wor feafa st ag=r

AUGUST 1, 1966

Motion 1740

2 % muwar g fr dar #1€ we
e g e g famamw @
T wET ¥ & fv e A
ag & fs fagaam 1 fafeed qream

BT WEE Hdr W7 g I A

ag r &gr § i fagaamy o wedaT
THEATG  qTa q" g ATfEr 4
AR]FT BT AGT TS FEAT G
T w7 Afed 1 g Afo genr
gy At W AR e @ &
AT ¥ET WAT A ez w@F §odwar
1 ¢ f5 fass @t w1 oW
TRUHT 21O F@ FwATd FA ¥ AG
frss aear &, SO A€ amafes
T A ¥, TEH UF WA EA
ST FAGNA F ST AR GEE
Wi FY I3 & ary A7 F7T & e
AT oAFar g 1 & qear =wEan g fF
fagaara & arv & g gwmQ afa &
ofeada gor & 7 w2 aftada
FA¥ ATHHT ATHIATE 7

og arq & § 9 W9 gy § fF
oS F SO gET AifEd
afdw w9 3G fF dmi A A &
qreas & & 1 fegea & wam
HAT § W ATHAE F AT T
gt RegETa ¥ WA A4 T 98 Fer
f& 737 TR F Awpdd qeag ant
FT T g W FAOF FEAT I
S A & mre F AT Fgar g 6 vaw
qeT, Ty g Wy Py faae
o7 ®19 &T g gl g 7 Faqaaar g
fi fizrgea ™ & ST /eft A |RITH 7AW
feen€ & f wwr ot oF AW S AT
A FHOFT Y A FHATD AR T

‘Ffauss @y AR FAIwT w4

g mR g
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W9 FAIC TA HAl FT F@ ATQ
* forg o axAT FY E 5 AT
g i T8 ¥ F WA qEeH
w1 g7 frfaeee ¥ a1q 97 g+ fem
g | F quw § 5 oww fegmm
Y war Fay ag Fadl a1 9w A fAw
o gg mFfag & TE "aww Wi
*faq 7z oF gl v am g
FT A7 E AT § o s i
¥ ey # 37 qrgEq F IMAF
fegr @ &y faggaw ¥ IO
Iz w4 fegfy st 7 arrEd W
T A Efreadm I Ok Tm
§qT FY 2w 47 F fEAR wdw &
OF I AT F WIHG F1 AR A
AT qg F fEAIT 9T qET 97 |
T TS AT A AT A =L AR
#T faar g1, gffearsy 7% faar qr
wY w7 frarzey o dar< oY AfF
fggeaTa & qume war g St T4
T FE T I4 FZ S US| A
2 fgrgmam &7 9arm w47, 3o SAT8
AT AgE T AT T AW F AT g
Faaqqerg) wHErFT )
W fagaara ¥ ave ffamew F 1T
9 I IR FEH 99 & at arg ey
THAHT F aHE W IA G ghAr
& AT /19 wig HT WY 3w AW H =
AT T arw § AR IEAT 9form
ag g1 w%a1 g f& @1 ww< favagg
%ﬁr(%m%wqgﬁrsﬂﬁqim
R 98T St § f gurdt fadw Aifr
T F17 A @t argw gE g W
AW 5 [ASICH ¥ WG AT §
a ans muw Wy 1 AT @
HEIgN #1 At ¥ ard &1 ard
fragars & fify garerEaT s oATg
F L AT ag facgw T 0 @w
o & fw Fmaar & svaa § gardr
HIFIT & S Aify ogy woArdr oY q@y
i s st FTan

SRAVANA 10, 1888 (SAKA)

Motion 1742 .

B #R WX WY v\ ™ agw
HISy w1 e g EIX ATt
agT & w7 & 5 frgm & wa
Tt ¥ g 9 garor war 7 o
¥Tx M IO ATE AWOET QT
¥ T2T HHAFA GO F F AEA A
Fafger s & &gl 3 & 41
g a9 faega 79q &1 & wwwar
g fr g7 2w & Gt 1€ aq & gd
%1 W O wrE ara gE A aw
HFT T FHET AT AT | FEAET
FT T 7 78 TOT TaT FF g9 "
& 5 =0 3w ¥ ofy =71 vangT @ W
¥ foo g 2w ¥ fefige de -
Wy U g% gr rimfret sk 9
uty srax g1 8 ogwd T e &
TH TETS FT AL ATAT | AE WEAR
w2 o a2

oT EEge  THo  HrSTENA
7 ==t | &1 & | "red gEer fadw
ar @z & fFar, 1o & oz T w0
qrff ¥ s faim wefim w< fan
a7 | W § qgT 9T gAIR w=iE
F W Fg I9-T0 QHo  HIIIWA
#t =9 W= 4 @ w09 s
RES

¥ | SO 39 W 9T g99 9T
faare syam fd, saf € g9 9w 9¢
o & faa = fodr md. | (T
o) I gAT A GEY | WE W™
sma & & fF fige uvo -
2w qEET H 9T GATR ) W A
3« AW F =TT AT SmAT § Y swey
oF vd ¥ | § wadeEm aEEm v
fadet a1 § 1 W wEdwT &
AT B FUT & 81T X gER
W & felY @@ %23 F1 77 & fag
T ¢ W g gt A agT ¥ Ow
¥R A fdag Fzarg fo oW
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[ worm &7 wwe]
R IueT gefafmifes agw o
Mo W fF gz o
1 eI § R T gnd dw W
A SERT @E W @ IEE
wefafregfer #3m awreara ¥ 41

T A AT 3 fr oAy wifew
ffa &1 AFT 37T 3T A WIA
farw Hify =1 7 77, felt AT AT 3
TEg ¥ A IF e 2 F gfgeEre
F TET &1 919 F4A F fAw qiex
faegm ot #qf & 1 gwy T A
5 gard sifes Afi & a9
afat § | wd sdmr wmx §
g Aify & gard wwefar & o
LTS TAFT ATTH GTHY ATATE WY 147
Fom =T wmaR ¥ @ fR e
HTHTT AT wrigT ifq F qgrafadq
FC A & | I9 ofEda F A
T AW T ATy A% ¥ Ay L
w1 =1 fafaas For =g £ M say
/Y ATY A9A W H AreEIdEE #
sfas Fr =z & 1 3@ Aift
A AT g4 waEard ¥ faaar
g w1 AfEr Fw dw g 7
& a3 & 5 A gm A w1 & AT
Iq Tt F afx facga wwAr w
oz ¥ § 9= Ot g% g2 ¥ wrfaw &

= femR qzAme  (FFAAR)
wifeeaT g =fEd |

= AMAT WTARE : FH ATOH
sfa® T amr # F=y § 1§56
gaar 2 e fas faeary € afe
g9 qI9T § WYT J1F ' F@ AT E |

#F woAt gfww a@ 9T Aq|r g |
g g9 ug §fs ag wimmma v
seTa 9@ gwa sy 4w g fwa www
f& Tga1 w7 9T qrRAE A AT
fegraY Afs 99 @ & 1 et
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T waft wga T wer & 5 waw
Wt A S @ ow@ fopg fem 7 @
I8 7g 93T AgTE fF F 99
741 ag wedt fr A qer Wil WK
TI0T wegr AvLArd qw 27 faw
ATHTIATEY 1T &7 gAR Rig g
ﬁ““ﬁ:ﬁﬁﬁwﬁﬁqn
& FT A gu waT 7T ? gd g
A &1 § 5w wia A o
T q & A19% T ot ag awT
MmEENF 337 99 amg
q1T 9F gL W G WO fwaT 4t
A AT o 5@ N FT F 19 AR
FET 9 TR A6 F FIALAT 97 T2
@ &, " 99 fF FvrT i aogal 7
qifFEart SigEt &1 9w 67 & wAr
AT &, W w4 ff arfens da7 e
A fzv &F ww s fRr E sard
FIOHAT I TIET I AIE FAT A05A
&, o 5@ fr e w1 qaf § o)
1AM 1T ITAFHT F fHC & ag
fear a1 @1 £ fFaw v Qg
T4, 99 G99 W g e
qUETT F T GO T T AAA FA
& o, wfgerd & T guTe
areA @ g 1 g8 wligas &1 $ESE
9 WHY AT TAv g fom gwy AW A
oifas saTEqT /1T g qgAnT Qg
g mIF Fd F T AwEA &
YISV & Ageq g9 gfqward qeqma
1 3T qHT A &, 79 FF AT Tanasat
Fwre # A1 vy U SR A
% fagaata # wadey Aify #1
frrfrg AR ez w7 &1 Far g fo
@ 9T FEATEY KT FE F AM-
furefew Zaa 9T ArATT Y A )

ara ¥ A F fad gF ana
F1 s fam 2 dfs gig wdF § I
a7 o1 @ %, g7 fA A faard
F gar § B T g4 § ATH I5A

¥
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& fo ag wfawars sema & 9
#feq fegeam & wFar smrEs 2
g gawar & fF oaf o 9t &
Afat #1 §, Ffew we gm ardt @y
agwa 7 faam, @ 5 &w F muw
gRr 1 & qear SR g i s
¥ F17 #17 & Agrawma & faT v et
Farf@y & srefy v 94 & 9 g9
F fagmafa fdizzag?

# wugan g % ag afqwa geams
faega od7 79, 19T AF T,
T9q Tl 97, A9 q9T H AT 0947

soferdi & gra TaTr AT &\ 4
faw & za @1 fadg s g1
Shri Hem Barua (Gauhati): The

irony of fate is that this no confidence
motion against Mrs. Indira Gandhi's
Government has been tabled by the
Communist Party of India some of
whose Members were very active and
offered their support to Mrs. Indira
Gandhi at the time of the tussle for
the Prime Ministership of India. This
is the most unkindest cut of all, I
would say.

Shrimati Renu Chakravartty: You
would have supported Mr. Morarji
Desai?

Shri Hem Barua: No, not that. Let
me divulge a secret. When certain
Members of the Communist Party
came and told me: Mr, Barua, you
should Be acfive in seeing that she be-
comes fhe Prime Minister of India I
said: I have nothing to do about it be-
cause it is the Congress Party which
should elect its leader and he or she

would become the Prime Minister of_

India. We have that sort of a moral
standard and moral strength also.
Whatever that might be, we do mnot
try to divide the Congress Party into
group of reactionaries and progres-
sives.

Congress Party is a party as a whole
for us and we criticise that party or
Government, we criticise it as a whole;
we do not try to draw a line of dis-
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tinction like that. But the very fact
that the Communist Party, some of
whose Members offered active support
to Mrs. Indira Gandhi at the time of
her election to Prime Ministership
have tabled this motion shows how
her government has deteriorated be-
yond redemption. Or else, why
should her own friends have turned
their backs against her?

Shri Khadilkar (Khed): Their sup-
port was not solicited.

Shri Hem Barua: It might not have
been; Mr. Khadilkar knows better. I
listened with patience to Mr. Azad's
speech. The total impression that I
have got is this. When a foreign
power, Britain, ruled us for about 150
years, there was a psychology in the:
mind of every white man in this
country as if it belonged to them and
he conducted himself in that particular
way. [ remember what an Irish poet
has said about the characteristics of
Englishmen in general; this is what he
said:

1746

Pride in their port and defiance
in their eyes, I see the lords of hu-
mankind pass by.

That was the psychology that operat-
ed in this country when Britain ruled
us; every blooming white man in
India considered himself to be a part
of the British Empire and a custodian
of that empire. When [ listened to
Mr. Azad it was my impression that
he also suffers from the same psycho-
logy: he is the custodian of the de:-
tiny of India; every congressman is
the custodian of ffie deéstiny of India.
That is the impression 1 get from his
speech.

The Minister of Commerce
Manubhai Shah): What |is
about it?

(Shri
wrong

Shri Hem Barua: Every Indian
should feel that this country belongs
to him and he belongs to this country
and he must make all sacrifices for
‘the country.

Shri Manubhai Shah: There is no
contradiction.
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Shri ‘Hem Barea: He must not think
that ‘he is the ruler, and therefore he
must enjoy certain privileges, whe-
ther he commits a wrong or he does
not cemmit a wrong, and that under
whatever circumstances, he must en=
joy the privilege because he is g ruler.
That psychology is to be demolished.

An hon. Member: The
that they are only to serve,

privilege

Shri Hem Barma: That is what they

say, but instead of serving others,
they serve themselves. That is the
trouble in this country. That is the

bane which Indian society suffers from
today. ' The ‘social mind that was
created under the leadership of
Gandhiji and was growing under his
leadership is today experiencing a
slow death, and in the face of that,
individual aspirations have come to
the surfaee, and these individua] as-
pirations, when they come into con-
fliet with national good, lead to a bad
situation; the situation is degrading
today only because of the fact that the
social mind that was created under
the leadership of Gandhiji is experi-
encing a -slow death. That does not
exist today, and only individual aspi-
ration exists today, and that is why
the cowntry is going to the dogs day
by day. There is no doubt about it.
It'is with agony that I say this.

This is what Mr, Nehru, the first
Prime Minister of India, said on the
19t} September, 1947:—

“I am.not satisfied with anything

in India, and had not been for thirly.

years. Of course, we must meet
the situation in every way we can,
partly by psychology and partly by
force.”

The most unfortunate thing is that
nobody has tried so far to meet the
deferiorating situation in this country
either by psychology or by force. No-
body has made any serious attempt
to stabilise India or to put India on
a solid foundation; that is the trouble
in this country. Whether it is in the
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field of economics or in the field of
politics, whatever that might be these
19 years of Congress rule in this
country have been a failure in every
avenue of national and international
life—failure in the economic field,
failure in the political field, failure in
the moral cum spiritual field. That is
what has been happening throughout
the 19 years of Congress rule.

An hom. Member: Misrule.

Shri Hem Barua: Yes, misrule. We
must not forget one thing. At least
our leaders should not forget one
thing: that it is only on the capacity
to canalise the nation’s energies into
channels of creative response that the
success of leadership in this country
lies, and this is more true in the case
of India, because India is only recent-
ly emerging into the sunshine of
freedom.

India has suffered an epoch of eco-
nomic travail and forpor under alien
rule. To be honest, has our leader-
ship succeeded in sizing itself up to
the compulsions of time? It has not.
Have they succeeded in generating
the dynamo of social mobility as soon
as we became free? What happened
after we became ffee? The intoxi-
cation of power became a psychologi-
cal obsession with our leaders, and
therefore no attempt was made to
ignite or to generate the dynamp of
socia] mobility in this country. We
talk of China. What about China? In
China, the capture of political power
was not an end in itself. That was
the beginning of a process for econo~
mic re-generation. We are in conflict
with China today. That is bad. But
I would say that the struggle for
supremacy between India and China

. would be decided not in defence mat-

ters but in the economic field. If our
economic conditions progress, possibly
we shall be able to defeat China more
easily than we can expect.

‘What is the position of Chinese
agriculture? Chinese agriculture dur=
ing the last four years hag doubled its
output. What about Chinese steel?
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China’s stee] production has increased
by four times. Like that, China has
gone much ahead of us.

An. hon, Member: How does he
know? ..

Am hon, Memher: Slave labour,

sit vy fomd © o1 gW FET #

Wi §ET € |

Shri Hem Barua: I have the figures.
If he cannot rely upon these figures,
let him verify. The Government may
come with their figures. (Interrup-
tion) We have the democratic system
or whatever that be, But the fact re-
jnains that China has progressed com-
pared to us even in the field of eco-
nomics. That is what I say.

Shrimati Renuka Ray
First class propagandists.

(Malda):

Shri Hem Barua:; I am being dub-
bed as a first class....

Shrimati Renuka Ray: Not you, but
the Chinese.

Shri Hem -Barua: Mr. Asoka Mehta
said in that meeting that we should
adopt the Chinese method of propa-
ganda and he ecited some instances
also.

A few streamlined administrative
buildings or steel plants cannot be the
real barumeters of progress. The
most glaring fact is that India's pover-
ty is profound and pervasive. It still
remains and increases in the broad
chunk of our community. Despite
huge borrowings and huge spendings,
there has been no .appreciable rise in
our living standerd. The Five Year
Plans - invariably miss the
Industrial progress is tardy and out
agriculture is in the doldrums. Now
there is almost famine condition all
over the country. I had the privilege
of touring the rural areas of Assam
thoroughly. T Tournd that people have
gone without food for three or four
days and at the same time there are
floods. This is how Indian people are
starving today due to floods in certain
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places and drought conditions in other
places.

We talk of the resurgence of this
country. Where is the resurgence ex-
cept in the production of children—8
million babies a year....

Shri Mohammeq Koya: What about
the loop?

Shri Hem Barua: 1 know the loops
are being distributed in the villages
like prasad from the Hanuman Mandir
here. But the vilagers are not taught

the art of using them. Our Health
Minister, Dr. Sushila Nayar, should
instruct her doctors to go to the

villages, ask every woman how many
children she has and if she has three
children immediately fix the loop.
‘That is the way to prevent India from
becoming over-populated.

In spite of the much-publicised five
year plans, there is 3 chronic shortage
of food and consumer goods also.
Besides, unemployment remains a
problem ang is getting stabilised at
a dismal level. During the plan period
between March 1961 and September
1963 it has been pointed out that there
has been an incredse of employment
to the extent of 14.4 lakhs people. But
should he forget that out of these 14.4
lakhs people, 7.2 lakhs are abserbed
in the administrative branches of
Government, which are not produc-
tive? That means, they are simply

.increasing the strength of Parkinson’s

army.

Where are the signs of buoyancy?
Even the Deputy Chairman of the
Planning Commission has admitted in
August 1964 that,—

“While the fact of Plan implemen-
tation being defective was ‘being
increasingly realised, it had equally
to be recognised that planning itself
was defective.”

I would say, it is a tragic confession,
and that too after spending astrono-
mical sums of money on the plans., In
terms of price, the national . wesalth
has hardly shown any sign of increase.
On the other hand, wealth has got
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[Shri Hem Barua]

concentrated in the hands of a few
monopolists.

Our ecom:;my, under the steward-
ship of the Congress Governmerit, is
almost on the breaking point.

I will tell you why I say like that.
The recent decision to devalue the
rupee is an official recognition of a
naked fact. The naked fact is that
our economy is on the breaking point
and this drastic measure has been
taken to rejuvenate our ecoaomy.
Our foreign exchange reserve has
been declining from 1964. Unfortu-
nately, nothing was done to replenish
it or to stop this decline in foreign ex-
change reserves. Since 1964 nothing
was done. All of a sudden this dras-
tic measure was announced. How
‘could they have replenished it? ‘They
could have replenished it by promot-
ing exports, putting a check on im-
ports, putting a check on non-project
adventures and so on. By all these
measures they could have done it
They have not done it,

On the other hand, while this foreign
exchange reserve®was declining our
Government has been indulging in
all sorts of things. Would the Gov-
ernment tell us the number of lim-
ousines imported from abroad and
which they possess? Could 'hey tell
us the amount of money spent on
lipsticks for ugly women? These are
the two things that | want to know.
It is the ugly women who use it, not
the pretty ones—that is my experi-
ence.

Shri Manubhai Shah: I do not
mean to interrupt the hon. Member,
but I may tell him that both the im-
ports are nil.

Shri Hem Barua: That s very
good. But what about the cars that
the ministers have?

Shri Manubhai Shah: They are no*
imported. They come with the foreign
nationals and are passed on to us.
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They are not paid for in foreign ex-
change.

Shri Hem Barua: But
paps for them are imported from
America. When these cars go wrong
you have to spend money on the spare
parts.

the spare

Very recently our Prime Minister
said that she had decided to ride in a
small car like Ambassador or some-
thing like that. Why do Government
try to indulge in such petty slogans?
In the present system of our economy,
the Prime Minister driving in a small
car like an Ambassador must not be
any news at all, It ig not at all in-
spiring. When millions of Indians go
without cars, for the Prime Minister
to say that she would be using a small
car makes no sense at all. Therefore,
it is better not to indulge in this sort
of cheap strategy because the clec-
tions are approaching.

Tax evasion has become chroniz in
our economy. More than Rs. 200
crores of tax is annually dodged in
this country. What steps have Gov-
ernment taken to mop up these tax~s
that are dodged by certain un-patrio-
tic Indians? 1 remember Collin
Clerks saying: “If these taxes could
have been mopped up, the taxes that
are evaded, the budgets in India
could have been balanced without any
serious difficulty and that too within
a short period” What has Govern-
ment done about it? The Govern-
ment has done nothing about it.

Devaluation is a drastic measure to
rejuvenate our ailing economy. It
cannot yield the desired results un-
less and until the follow-up steps are
taken. What about the follow-up
steps? The Government are moving
in a very lethargic way so far asg the
follow-up steps are concerned. , The
exports and imports trade must forta-
with be nationalised. Such an action
will help the Government to rejuve-
nate our economy by eliminating
black money and back-door profits
and by putting a check on corrupt
practices and monopolistic tendencies
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in our country. These are 'he ugiy
features of our present day oconomy
under the auspices of this Govern-
ment,

About this economy I may say that
there is food shortage, there & un-
employment in the country, there are
50 many social evils in this country
and, unfortunately, nothing has been
done, Not even Shrimati I[ndira
Gandhi has tried to do anything to
put the house in order. She has in-
herited so many things. Her success
would depend on the degree of atten-
tion she pays to these urgent probiems
that face our country today. But she
has not been doing that.

Coming to our foreign policy, it is
a matter on which our Govarnmeni
pays a good lot of attention. They
think that because of the foreign policy
pursued by India, our image has gone
up very high all over the world. Now
what has happened is this preoccup:-
tion with foreign policy, even &ai the
risk of neglecting our national atfairs,
has resulted ip the focus being lop-
sided. But no foreign policy, much
less non-alignment, is destined to suc-
ceed unless it is sustained by a base
of sound economic and  military
strength at home. In this connec'ion,
I would like to invite attention o the
utterance of President Radhakrishnan
when China attacked India. Tt was
Dr, Radhakrishnan who said then
that India must be strong both mili-
tarily and economically. These are
the two sectors in which India must
be wvery strong.

Our debacle during the Chinese
aggression in 1962 is a turning point
in the position that we enjoyed in
international affairs, Never was India
humiliated before as she had been
humiliated in 1962 in the eyes of the
world. China had not only occupied
by forze 14,500 sq. miles of our terri-
tory in Ladakh but compelled India
to demilitarise NEFA also and there-
by succeeded in building up the image
of a 10 foot man casting his ominous
shadow on Asia and Africa. That
is what China has succeeded in doing
in NEFA., There was unilateral cease-
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fire but China ordered us not to send
Indian troops to NEFA and, somehow,
like a pack of good boys, our Govern-
ment has listened to that order of
China, and we have not so far sent
our troops to NEFA not even to guard
NEFA.

Now do you have any friends in the
world, whatever Shri Swaran Singh
may say? The Chinese aggresrion in
1962 has pin-pointed one fact, that we
do not have any friends in Asia or
Africa. Then, the Pakistani aggres-
sion of 1965 has pin-pointed the fact,
into a very lurid light as never
before. No country in the world ex-
cept Yugoslavia has called Pakijstani
aggression on India as aggression.

An hon. Member:
Malaysia?

What about

Shri Hem Barua: I have gone to
Malaysia. Shall I narrate what hap-
pened there? I can do it. T know it.
Whatever that might be, I ran under-
stand the psychology of U.S.A. US.A.
has offered military aid to Pakistan
to fight China. So, 1 can understand
the psychology of US.A. But what
about the psychology of our other
friend, the Soviet Union? Because
she was developing friendsnip with
Pakistan, she did not describe the
Pakistani aggression of 1865 on India
as aggression. In order to side-track
her own responsibility, sne proposed
the Tashkent Conference, And what
happened in the Tashkent Conference?
A pact was signed under the auspices
of Soviet Russia which is disgraceful
to India, both in letter and in spirit.

An hon, Member: Do not say sn.

Shri Hem Barua: I will prove how
it is disgraceful.

Shri Joachim Alva (Kanara): Db
you under-estimate the veto exercis-
ed. by Soviet Russia repeatedly?

Shri Hem Barua: [ will deal with
that also. We as a people are thank-
ful to Soviet Russia for her wveto in
the Security Council. Now, because
of the developing friendship with
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Pakistan Russia could not come out
and give open support fo India as
against Pakistan, At the same time,
she had to save her face. In crder
to do that, she proposed the peace
conference at Tashkent. The Tash-
kent agreement is a big hoax; it is a
fraud perpetrated on India, jointly
by Boviet Russia and Pakistan. 1
know what happened there; Shri
Swaran Singh alsg knows it, how Mr.
Kosygin went about flattering our
Prime Minister. 1 would tell you
this much also. Shri Lal Bahadur
Shastri has left us, which is an un-
fortunate and tragic thing for the
nation, But, at the same time, I
would say that Shri Lal Bahadur
Shastri did not die of physical strain.
Being an honest man, he died of emo-
tional strain because, after signing
- the Tashkent Agreement, he knew
that it was against the interests of
India.

Shri Bhagwat Jha Agzad: This is
all fantastic nonsense.

Sthri Hem Barua: You may des-
cribe it in any way you like.

Shrimati Renmka Ray: Why drag
him in?

Shri Hem Barua:
Prime Minister had wvisited Soviet
-Russia, There she had issued a joint
statement. What about that joint
statement? There she has described
certain countries in a vague way as
imperialists,; When she came back
here and when a question was put
here whether she had China in her
mind, she gave a very vague reply.

Recently our

Then, she has created another in-
ternational problem by going against
the policy pursued by India so far
as two Germanies are concerned. If
‘the Government had reversed their
policy and then she had signed that
joint communique, [ could have wun-
derstood the psychology; but she has
not done that. Why is it that she left
for Soviet Russia in order to sign on
the dotted line of a communigue
drafted by the Russian leaders? 1
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do not understand that. That is what
happened. Read the language of the
Indo-Soviet Communique . and you
would know that that is a language
of Sowiet Russia; that is not the lan-
guage of India which is projected in
that joint communique. I say, by do-
ing this Shrimati Indira Gandhi has
brought down not anly her own image
but also the image of India as a whole.

Shri Bhagwat Jha Azad: Are there
no imperialists in the world tuday?
Do you mean to say that?

Shri Hem Barua:
to say like that.

I do not want

Shri Bhagwat Jha Azad: That is
a general reference to imperialism.

Shri Hemn Barua: For me this is
certain—I have said on mere than one °
occasion in this House—that if our
policy of non-alignment is really to
be non-aligned it must not suffer from
any emotional or psychological bias
towards this bloc or that bloc. The
attack on Suez is as much reprehen-
sible, is as much a criminal attack as
the rape of Hungary by Soviet Russia.
The trouble about us is that while we
go eloguent in condemning the attack
on Suez we condone the rape of Hun-
gary by silence, That is the trouble.
Here also, there are imperialist pow-
ers in this world. For me any coun-
try that"wants to expand its frontiers,
like China, is an imperiaiist country.
America is an imperialist country.

Shri Bhagwat Jha Aszad: There

are imperialist countries in the world.

Shri Hem Barma: There are. My
idea is that not only America is an
imperialist country, China.is also an
imperialist country and we must have
the courage to say so because we cail
ourselves a mnon-aligned nation. That
is my contention.

Shri Bhagwat Jha Azad: We agrec;
both are imperialist, as you say.

Shri Hem Barpa: That is what T
have been saying because we are
truly non-aligned. ° We _have not
pinned our faith to the apronstrings
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of this bloc power or that bloc power,
When we criticize Soviet Russia,.we
criticize Soviet Russia becaus: we
know that Soviet Russia is failing in
certain things. When we criticize
America, we know that America is
failing ip certain things. We have
tried to maintain a balanced mind
between these different powers in the
world. We know those people who
would condone a minister for indulg-
ing in corrupt practices simply be-
cause he happens to call himself a
socialist, a progressive or a Gandhiite.
My own contention is that if a Gan-
dhiite does a wrong thing, he is as
much a bad character as any other
man who is not a Gandhiite but who
indulges in the same wrong ‘thing.

Shri Kamalnayan Bajaj: He is
much more a bad character if he calls
himself a Gandhiite and does ‘he same
wrong.

Shri Hem Barua: You have under-
stood it. You are right; you are ab-
solutely right. ] am very happy that
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a senior Member like him has agreed
with me. I am very thankful to him.
But I do not understand this. There
are people who say that such-and-
such a person or minister is a progres-
sive person, he is a Gandhiite, why
do you go against him even if he in-
dulges in a sort of a corrupt thing?
I make np distinction between man
and man. That is why I brought to
yvour notice times without number the
fact of some Members of Parliament,
both men and women, renting their
flats or servant quarters. We are the
elected representatives of the people
and if we do not have character, we
do not have the right to criticize this
Government for not having character.

17.00 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,
August 2, 1966/Sravana 11, 1886
(Saka).
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